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SHRI V. V. RAGHAVAN (Kerala) : Madam Chairperson, none of the 

Finance Ministers is present here. 

THE DEPUTY CHAIRMAN : He is coming. He will come, and in any case, the 
Cabinet Minister is here, the Parliamentary Affairs Minister is here. Some of 
the Ministers are sitting at the back. But two of them are here, � /�� ह7% �/9 
ह! 
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THE DEPUTY CHAIRMAN : Dr. P.C. Alexander. I am sure, you will 

abide by your time.  I would not like to ring the bell. 

DR. P.C. ALEXANDER (Maharashtra): Thank you, Madam. 

During the last one fortnight, after the Finance Minister presented the 

Budget in the Lok Sabha, we have been observing the reaction in the country 

to the various proposals, reaction among the consumers, the middle classes, 

the salaried classes, pensioners, agriculturists and manufacturers. No Finance 
Minister can ever expect to have uniform support for all his proposals, but 

judging from the general support that has been extended to his Budget by the 

majority of the people who have chosen to express their views, I think, on the 

whole, the Finance Minister should feel very happy at the reception that has 

been given to his Budget. 

There have been some comments in the Press, and also in this 
House, about the increase in the growth rate that has been projected by the 

Finance Minister. Some people have held a view that a growth rate of six to 

seven per cent, which he has projected, is unrealistic, taking, particularly, into 

account what has happened during the current year. 

There have been also some criticisms about the under-funding of 

certain projects, particularly, the most important project, if I may say so, about 

roads and ports, for which sixty thousand crores of rupees are to be spent in 

three years. I am not going into all these details because I would like to refer 

to three or four other main issues which are of concern to me, and, therefore, I 

feel, should be placed before the House. But I wish to express my personal 

view that a growth rate of six to seven per cent will not be an over ambitious 

target, provided two conditions are fulfilled. One is, the international situation, 

particularly the situation in Iraq, should not worsen and create situations which 

may be outside our control; and the second, of course, is, let us hope, there 

will not be a repetition of the drought situation we experienced during this 

financial year.   Given these two 
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conditions,  I  feel  confident  that  the  growth  rate of 6-7  per cent  is a 

reasonable one and within our reach. 

Madam Deputy Chairperson, I wish to place three main issues before 

the House. The first is about the strategy that has been adopted for poverty 

eradication. The Budget has provided 507 crores of rupees to cover additional 

fifty lakhs of families under the Antyodaya Anna Yojana next year. What I have 

to say on this occasion is, we seem to be just repeating the projects, or the 

basket of projects, which have been under implementation all over the country 

during the past several decades without pausing for some time and finding 

whether the direction that we have taken or given to the country is the right 

one in the situation of 2003 and the years to come. The money that has been 

spent, thousands of crores of rupees that have been spent during the last few 

decades, ever since we started this big fight against poverty, has been well-

spent and is likely to be well-spent in the coming years. I am saying that in 

spite of the commitment which all the Governments in India had, ever since 

Independence shown to the cause of poverty alleviation and eventual 

eradication, in spite of the will that has been displayed by the successive 

Prime Ministers and Governments, we have not succeeded in this programme 

to the extent that we thought we would, though 45-50 years have elapsed 

since the schemes, one after the other have been implemented. I would, 

therefore, suggest that there has to be a critical review of the strategy and the 

questions which are generally raised from the field should be brought to some 

place for sharp attention, discussion, deliberation, and, eventually, decision. 

We are just repeating year after year the schemes which have been 

introduced 20 years ago or 30 years ago. And, the additional schemes which 

have been introduced in the recent years, without bothering whether this type 

of investment, massive investment, in these schemes will take us further in the 

achievement of our goal. Certainly, if we take into account the fact that we are 

still ranked 124 in a list of 174 countries by the UNDP based on HDI, we really 

have to admit the fact that our attempts at poverty eradication or the strategy 

that we have been following for the last 40-45 years has been really not the 

right one. More important than that is that this strategy has brought out a very 

serious new menace, a new hurdle, a very important obstacle to the progress 

of our nation as a whole. We are trying to reduce the disparities between 

communities and communities, castes and castes, but we are not noticing the 

fact that we have created additional disparities in the process between States 

and States and between regions within the States which are 
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supposed to be even advanced. This is a very serious problem, Madam 

Deputy Chairperson, and I wish that this had been given some attention in the 

Budget Speech by the Finance Minister. 

I referred to the ever increasing disparities between States and 

States as a new phenomenon. We referred to Bihar, Madhya Pradesh, U.P. 

and Rajasthan in- a very condescending manner as Bimaru States, as sick 

States. Those of us who belong to other States seem to be adopting a very 

condescending attitude towards these States which are now sick. Generally, it 

is argued and believed by the ordinary people that bad governance is the only 

reason why they are getting sick, or, why their sickness is getting worse. I 

don't have the time at my disposal to go into this theory. But, I say, with great 

earnestness that good governance alone cannot be a remedy to rectify the 

difficulties, the problems and the imbalances that we find in these States. Now, 

the Planning Commission has come out with its own human development 

index. Two more States have been added 'to this list. In addition to the so-

called Bimaru States, we find Orissa and Assam also added. In their survey 

that has been brought out, on HDI basis, the Planning Commission has listed 

Bihar, of the 15 large States of India, at 15
th

 rank, Assam at 14
th

 rank, UP at 

13
th

 rank, Madhya Pradesh at 12
th
 rank, Orissa at 11

th
 rank and Rajasthan at 

9
th

 rank. Therefore, there are six States which, by any standard, can be 

adopted, on the basis of primary education, health care, per capita income, 

quality of life, etc., and can be considered to be really very backward States. 

That is why I say the problem of disparity between some States and other 

States will have to be accepted as a real problem of the whole nation and very 

seriously dealt with. Can we dismiss these six backward States and say they 

will look after themselves, comfortably look after our own States and think the 

nation will grow in spite of the sickness of these six States? Or, do we accept 

this fact that very special programmes have to be devised for these six 

backward States and these six backward States should be owned up as a 

responsibility of the whole nation? I add to this particular point, a second point, 

that is, the backward regions of the so-called forward States. As regards the 

State from which I have been elected, Maharashtra, I would like to particularly 

mention the sad plight of Marathwada and Vidarbha. Well, Western 

Maharashtra is at the top of the list of developed regions in the country, as a 

whole. But Marathwada, Vidarbha and certain districts in these regions are far 

behind the States which are now listed as backward. There are many 

backward regions like that.    In Andhra Pradesh, there is 
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Rayalaseema. There are other regions in other States also. Therefore, I am 

suggesting, with all the seriousness, for the consideration of the Prime Minister 

and the Cabinet and, particularly, the Finance Minister, that we should appoint 

a Commission for backward States and backward regions. Let it go into the 

problems of these backward States and backward regions, identify the 

programmes which would be suitable in the short run and in the long run, in 

two segments, which would tackle these problems effectively and also, more 

importantly, devise a delivery system. What is happening to the Poverty 

Alleviation Programme in many States today is that the money gets dried up 
on the way. There is no lack of funds. There is no lack of schemes. But the 

funds that are provided in the Budget, with all good intentions and 

earnestness, get dried up on the way, either through rampant corruption at the 

levels at which these projects are to be implemented or through excessive 

bureaucratic infrastructure meddling with these schemes. The bullock-carts or 

buffaloes exist only on paper.- If you go to the remotest villages and try to 

check where the bullock-carts are, they will not be able to produce them. The 

same is the case in respect of goats and other animals. Why only that? Even 

houses, which are supposed to be financed and completed, do not really exist. 

Therefore, we have to have a new commission called the Backward States 

and Backward Regions Commission to address the problems of these States. 

These six States, Madam, added together, account for 42 per cent of the 
population of the country, and, if we add to that the backward regions -- 

Rayalaseema, Vidharbha, Konkan and other places which are really backward 

-- they will account for roughly 62 to 65 per cent of the total population. 

How do we hope to reach the level of the advanced countries of the 

world by the year 2020? I think it will be big joke if we think of 2020 as the year 

we will reach the level of developed countries, forgetting that 42 per cent of the 

people live in these backward States and another 12 to 13 per cent live in 

these backward regions.   This is my first point. 

My second point is directly addressed to the Finance Minister. He has 

been very liberal in his cuts on interest. Of late, I think, he has been indulging 

in an interest rate-cutting spree almost. The theory is very good. I cannot 

dispute the soundness of the economic argument that in a regime of low 

inflation, if the interests are not brought down, there will be no inducement for 

investment. But, Madam, this theory should be applied with some caution in 

developing countries like ours because if we do not allow 
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the middle classes, who have some surplus funds, to save, they will forget 

their saving habit. Madam, our savings are very low as compared to China or 

other advanced countries in our region. 

If we still do not take adequate measures to encourage savings by 

those who can afford to save, the saving habit itself may go out and our 

savings themselves may come down and the objective which the Finance 

Minister has rightly placed in his speech, namely, "further inducement to 

investments", may prove to be counter-productive. I would also like to say that, 

as a nation, we do not believe in investing in the capital market. What is the 
number of people who have stocks and shares in this country? In India, for 

some reason or the other, people have no faith in the capital market. They 

think that, that is a market where they are unequal with the others who can 

manipulate it to their advantage and they are afraid to go near that. 

They are used to put their money in banks, the Government banks 
and if you cut the interest rate below a particular point, it will affect the 

investment objective, which the Finance Minister originally mentioned. In this 

context, I wish to thank the Finance Minister for allowing the concessional 

terms to senior citizens, the salaried class and the pensioners. I belong to all 

the three categories and, therefore, I am more qualified than others to thank 

you for these concessions. But apart from this group, there are many others 

who find that they have some surplus. They do not want to put it into the 

capital market. They do not have the courage to do so. They want to go back 

to their post-offices and banks. 

There is a statement in the Finance Minister's speech with which I 

have some difficulty to agree. He says, dealing with interest rate it is. 

therefore, important that the administered interest rates on public provident 

fund and other small savings schemes be adjusted in line with the market rate. 

I respectfully wish to say to the Finance Minister that this is not true always' 

about India. Actually the administered interest rates are setting the tone and 

the road map for the market. In the advanced countries, it is the other way. 

Here, the market is regulated in a way, guided in a way by administered 

interest rates. So, if we go on reducing the administered interest rates, the 

objective, which is very good may not be realised. This is a point, which I wish 

to place before the Finance Minister. The third point is again in regard to the 

statement by the Finance Minister to which I would 
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like to raise a minor objection. He would not have meant what I am going to 
say. But I am sure, he would like to clarify it. He has dismissed NPAs, much to 

my disappointment in one and a half sentences. He says, "As the hon. 

Members know the Government is determined to contain the problem of Non-

performing Assets and ensure a credit market that functions efficiently". My 

point is, today the problem of credit market is not merely inefficiency. Today, 

NPAs have become a problem not merely because of the lapses on the part of 

the banks to monitor the loans that had been given or to be careful even in 

giving grants. All these are reasons. But the most important and the most 

serious reason for NPAs and the whole credit market is not inefficiency, but 

dishonesty. Corruption, I say with great frankness and anguish, is at the root 
of most of these NPAs. Not all of it, but quite a large chunk of it is because of 

corruption. There we find a great nexus between the business community and 

the corrupt bureaucrats. NPAs have been caused in our country -- Rs. 70,000 

crores or something like that -- largely because of people who want to indulge 

in wilful default. Not that they became sick in spite of their attempts. Many of 

them become sick because they want them to become sick, place their 

sickness or the sick child before the BIFR and prevent all thv. legal 

proceedings against it, pending the decision by the BIFR. That is exactly what 

is happening not only in the banking sector but in other financial sectors also. I 

was trying to find out what are the steps that we are going to take or to which 

we commit, to eradiate the leakages and the wrongful leakages at that in 

customs, excise, income tax and various other sources of revenue. It would be 
no exaggeration if I say that if these leakage's are plugged, if we collect what 

should be collected, if these people pay what should be paid, like customs 

duty, excise duty and other taxes, we will not be a developing country. We do 

not have to wait till 2020 to become an advanced country. If we have honest 

collection of these revenues, we will certainly be as good as any advanced 

country. With a big market like burs, unfortunately, the problem of NPAs and 

the problem of corruption, in these areas has not been fully dealt with. I am 

sure, he would deal with it in a manner that an administrator will have to do 

when  he is through the Budget. 

Madam, I spoke about corruption. I consider the corruption of these 

people who defraud the banks or the stock markets or the institutions as 

worse than what a robber does on the highways. What a robber does on the 

highways with a Sten gun is what the smart men do with a fountain pen.    If 

we condone that as an inevitable aberration or as smartness on the 
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part of some people, certainly we are not looking for a way out. We have to 

deal with these acts of corruption in a more serious way than we deal with 

other acts like robbery, theft or defalcation by poor people who cannot afford 

to pay. 

Why can corruption permanently destroy our progress to a developed 

status? For this purpose, I would like to remind you what Mehbabul Huque, the 

famous economist of Pakistan, had to say about corruption in South Asian 
countries. What he said is particularly true of the situation in India today. He 

says, "Corruption in South Asian countries -India, Pakistan, Bangladesh - 

occurs upstream and not downstream. If corruption is only downstream, it 

would be on a very small scale, if it is upstream it will pollute the whole saga of 

progress." Secondly, he says, "In South Asian countries, corruption moves on 

wings, while in other countries, corruption moves on wheels." Black money, 

the corruption-created money, does not stay in this country. Not that I wish 

black money should stay here; I wish black money should be eliminated. But 

corrupt money moves on wings and travels to the Swiss banks or to the safe 

banks in islands and that is the second feature of our economy. And, thirdly, 

he says, "Corruption leads to promotion in India and other South Asian 

countries rather than depression." A very pregnant statement. Officers, who 
indulge in corruption, can get out of the consequences of corruption by a 

series of acts of delay and which will go unnoticed. And, even their promotion 

takes place in spite of the fact that action has been pending against them 

somewhere or other. And, finally, he concludes and this is the most significant 

statement and that is most relevant to our situation. He says, "Corruption in 

South Asian countries occurs in and generates poverty. It generates poverty 

and permanently retards our chance of progress." Therefore, I would earnestly 

request the Finance Minister that N.P.A.s, which he refers to, custom duty 

collection, excise duty collection, tax collection, and the procedures should 

deserve his attention, but corruption involved in all these things, should be 

given the top most attention on his part. With these words, I feel great 

pleasure in supporting the Budget proposals of the Finance Minister. 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : Madam, people of 

India today actually are awaiting the reply of the hon. Finance Minister 

regarding the  prices of diesel and  L.P.G.     I  hope he will take  it  into 
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consideration while replying.   The entire nation is expecting the reply from 
him regarding these two features. 

THE DEPUTY CHAIRMAN : I do not know whether his reply is going 

to be any different from what it was in Lok Sabha. 

SHRI FALI S. NARIMAN (Nominated) : Madam Deputy Chairperson, 

I do not know whether I rise to support the Finance Bill or oppose it because I 

always get confused. When I hear the speech of the Finance Minister, the 

Budget Speech, I think it is an excellent speech and I support the Budget. But, 

when I hear the speech of the Leader of the Opposition, I find that I am not 

quite sure whether I do support the Budget. And, I think that is a sort of 

sentiment that prevails all around. It was always so, Madam. In the days of 

late Shri Palkhiwala, whenever the Finance Minister, howsoever eminent, 

gave a speech, Shri Palkhiwala on the lawns of the Brabourne Stadium in 

Bombay, with a crowd of 30,000 people, would tear it to bits the next day. So, 

it is all very confusing as to how we see the rosy picture and then we see the 

thorns on the 19e. 

THE DEPUTY CHAIRMAN: Mr. Fali Nariman, when you are arguing 
in the court and when your opponent is there, do you get confused and start 

talking like your opponent? 

SHRI FALI S. NARIMAN: We try not to, Madam. But, the Judge is 

there and, at least, the Judge has more power than the Presiding Officer here. 

In the past few days, I have read in the papers and I have heard on television, 

some criticisms of the Budget. And, when you hear criticisms, you are always 

convinced that anyone, almost anyone, can present a better Budget than a 

sitting Finance Minister. But, let me tell you, Madam, what pleased me most 

about this Budget was the manner of its exposition. I happened to be in 

Mumbai on 28
th

 February, I heard and saw, for the entire session, the Finance 

Minister speaking. And, I can tell you that it was a presentation worthy of 

emulation; a clear exposition in as simple terms, as complicated financial 

matters would permit, and the Finance Minister took leave from the prepared 

text from time to time, and simplified where simplification was required, and 

even answered interruptions which are quite frequent in the other place. He 

had, in fact, the persuasiveness of a Palkhiwala in Court; if he does not mind 

my saying so. 
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Madam, just as we are worried about the external crisis in Iraq 

affecting our future financial stability and the need for peace and security 

about which the Prime Minister spoke yesterday, I believe, we must pay a 

great regard to the concluding remarks of the Leader of the Opposition 

because they are basic to all fiscal governance and fiscal prosperity. His 

words are golden words and the best in his Address. He spoke of the need for 

a strategy and a vision which, of course, the Budget also speaks about. And, 

then, he said, and I must quote this: "If we have to realise this vision of India 

emerging as a power house of global economy, we need peace and amity at 
home. All of us have an obligation to set aside the communal divide which is 

sought to be fostered out of narrow partisan concerns, if the vision of India, as 

a front-ranking nation in the world, needs to become a reality." It is not good 

policy, hon. Finance Minister, to treat minorities badly. The official 

spokespersons of the parties in power are now openly writing about Christians 

as if they are foreigners, and the Muslims feel uncomfortable, and they have 

said so. How can we have financial and economic progress if we are a house 

divided by communal passion? How are we going to persuade other nations in 

the world to support our stand for a seat in the Security Council, which is in 

charge of world peace, if we cannot ensure peace within our own country? I 

believe, Madam, that it is peace that brings progress and confidence of the 

people. The people must believe that what we are saying here also reflects 
the dignity of Parliament and Parliamentary institutions. And I regret to say 

that we did not exactly cover ourselves with glory in the debate on the 

MPLADS as we ought to have. The purpose of that debate was entirely 

different; namely: What are we going to do about it? How are we clearing up 

the Augean stable? And, unfortunately, we did not address that question at all. 

And we have given the impression to the public that we, in this House, or, 

maybe, some of us, are willing to pick the public pocket for the purposes of 

our own concerns. This is something that we ought to have investigated. And, 

we cannot talk of financial prosperity and financial acumen without addressing 

ourselves to our own finances that we ordinarily take, or, are permitted to take, 

from the public exchequer. 

On the Financial Bill itself, it is too late in the day, Madam, to make 

any specific suggestions. The Budget has already been passed in the other 

House. But I do wish that the Kelkar Committee Report had not been ignored. 

I wish the Opposition had expressed its whole-hearted support to that Report.   

The hon. Leader of the Opposition said, "He did not endorse 

228 



[13 March, 2003] RAJYA SABHA 

Kelkar's recommendations of a tax on agricultural income", and he said that it 
is not 'a feasible proposition'. With great respect, what he means is, it is not 

politically wise. Why should rich agricultural farmers not pay tax, as everybody 

else? And, I see no logical reason except a desire not to displease a particular 

vote bank. 

Madam, one last point and I will conclude. Madam, the Finance 

Minister quite rightly said that we have the vision of abolishing poverty. But, 

unless we are serious about population containment and population control, 

unless we solve this great problem, I cannot see the removal of poverty, not 

even, if the present or any future Finance Minister is a magician. Thank you, 

Madam. 

THE DEPUTY CHAIRMAN : Shri Cho S. Ramaswamy absent. Shri 

Devdas Apte absent. 

SHRI SURESH KALMADI (Maharashtra) : Madam, a lot has been 
spoken on the Budget. But, one area of concern is Defence. Unfortunately, 

whenever there is any deficit, the axe has fallen on the Defence Budget. This 

time, I thought that a former army personnel, army officer is the Finance 
Minister of the country and he will not do such a thing. Unfortunately, not only 

he has cut the Defence Budget, but has cut it much more than any other time. 

Last year, about Rs.7,000 crores were returned by the Defence Ministry. This 

year, it is a whopping Rs.9,500 crores, and if you take into account the various 

other things which have been given to the HAL etc., over Rs. 10,000 crores 

have not been utilised by the armed forces. The hon. Finance Minister knows 

better than me what the combat ratio between India and Pakistan is. We have 

two fronts, Pakistan and China. I am not talking about Chinese front. I am 

talking about Pakistan. The combat ratio of India and Pakistan during 1971 

war was 1.75:1, and last year, it has come down to 1.1:1. This is the combat 

ratio. Again, we are not talking about the manpower superiority; in Pakistan, 

the cream of youth goes to the armed forces. So, it is a very, very alarming 
situation. And one would have thought that the defence forces would'get their 

due this year, but that has not been seen. Over 40 per cent of the Budget, 

which was on account of modernisation and on acquisitions, have been 

sought to be cut. We have been saying in the Standing Committee on 

Defence that if for some reasons, things do not go through, the defence 

budget should be a non-lapsable Budget so it could 
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not go to next year. I understand the hon. Finance Minister has made a 

commitment to the Three Service Chiefs of the armed forces that whenever 
you want, it will be there, even in the next year. Every year, it is the same 

story. In the Ninth Five-Year Plan, 50 per cent of what was needed for 

modernisation and for acquisitions, was not carried out. How do they expect 

the armed forces to fight? I am very, very surprised on this aspect of it. There 

was a thing called Procurement Board, which was made because things were 

not going fast enough. Now, still we have a procurement board in place. Why 

things are not moving in a right direction? Is it because of Tehalka? Is it 

because of Tehalka that things are not materialising? The Defence Minister is 

not ready to take decisions, and the bureaucracy is definitely not ready to take 

decisions. They are saying that they are going to retire in another six months, 

or one year, and they do not want to come back in a wheelchair back for any 

Commission of Inquiry. Is the Government applying its mind? There is no 
modernisation of armed forces. What are we going to do about it? Or, is this 

going to be a perennial circle? Will the Finance Minister ensure that, from now 

onwards, whatever money from the Defence Budget remains unspent, 

becomes non-lapsable so that our Armed Forces have the confidence to carry 

on their activities and make long-term plans, five year plans, ten year plans 

and so on? 

Now. what are the things that are required by the Army? We require 

night-vision equipment for T-72S. They have been crying hoarse for it. We 

thought that the whole process would start this year. But that has not 

happened. The Choate guns and other guns were supposed to be there. But 

that has not happened. The rocket systems haven't come. The electronic 

surveillance system, which was supposed to be brought, hasn't come. The 

electronic warfare equipment, which is needed in a modern warfare, hasn't 

come. There is a large-scale ammunition deficiency. God help if there was a 

war! Major schemes regarding the communications system, which is needed 

to be improved in our Armed Forces, have been held up because money has 

been returned. 

As far as the Air Force is concerned, there have been hundreds of 

MIG crashes. Over 50-60 pilots have died in the last five years. The wives of 

those pilots have formed an association and they are planning to go 
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round the country. There has been a crying need for the Advance Jet Trainer. 
It has been going on and on, and still we are where we were. I do not 

understand this. In the Standing Committee on Defence, we have been 

bringing up this matter for the last so many years. The La Fontaine Committee 

Report was submitted ten years back. Why is the Government not taking a 

decision on this vital thing? What about the AWACS? We have been hearing 

that we are going to have them this year, that year and so on. Our operational 

capability is going down because of the nonavailability of the much-needed 

AWACS. What is the matter? When are we going to fund them? Everything is 

ready, but there is no money to purchase them. Then, take radars. There are 

so many types of radars that we require. But we are still not getting them. 
LLTR is still hanging fire; SREs are still hanging fire. So, this is a grave 

situation. It is all right that, on the one hand, we are looking after our widows, 

but, on the other hand, if we do not have all this equipment available for future 

wars, there will be many more widows; and who will be responsible for that? 

As far as our Navy is concerned, now we have been hearing about 
the aircraft carrier. Madam, the aircraft carrier, the INS Virat, is going to be 

phased out in the next two to three years. We will be in a position that there 

will not be one aircraft carrier in the Indian Navy, after three years, unless we 

go ahead for a carrier immediately. Why are we keeping quiet on that? The 

Mazagaon Docks have been lying empty. Five hundred technicians are sitting 

there just idle, doing no work. There is no submarine there. We keep on 

hearing about some submarine programme coming up; but still there is no 

submarine programme. This is the state of affairs. We thought that all these 

schemes will be implemented and we would have a real fighting force. 
Madam, we have a very long border; so, we must have the naval support in a 

big way. That is not happening. Also, we.are doing nothing about the 

electronic warfare system for our Navy. There has been just a lip-service. 

The other thing is about the budget for the cantonments. Today, 90 

per cent of the people living in cantonments are civilians. The Cantonment 

Boards have been buried, and all the civilian members have been removed. It 

has become an all-Army thing. I do not know why. The Cantonment Act was 

supposed to be in place. Today, there is not one civilian on the Cantonment 

Board. The cantonments are being run by the Army; and they are in very 

pathetic conditions because there is no budget 
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provision, at all, for the works. You have the old 1944 drainage system in most 

of the cantonments. We are not improving them at all. Earlier, there was a 

voice, a civilian voice. That also has been throttled in the BJP regime. We 

thought that they would actually bring in more democracy in the cantonment 

areas. But that is not happening. It is a very, very unfortunate thing. 

As far as civil aviation is concerned, we find that there is not much in 
the Budget. We need to upgrade our aircraft, whether it is Air India or the 

Indian Airlines. We need to upgrade our airports. We need to upgrade the 

equipment at our airports. We are talking about modernisation. You have to 

see the airports in China, and how they are modernising. You see how all the 

other global giants in Asia like Hong Kong, Singapore and so on have 

modernised their airports. And look at our measly airports? Take the 

infrastructure. Of course, something has begun this time. I congratulate the 

hon. Finance Minister. Something has started. But we need to modernise all 

the international airports in a much bigger way, in a much better way, and with 

a lot more equipment, especially because landing during foggy and difficult 

conditions becomes very risky; most of the international flights are cancelled. 

India is getting a very bad name in this regard. I think much more needs to be 
dohe in the field of civil aviation also. The defence airports also need to be 

upgraded. There is no money for that. Defence is being treated as a holy cow. 

All over the world, defence airports are also allowed to be used by civilians, 

but here somehow that does not happen. Unnecessarily, we are going in for 

new airports which is totally civilian and wasting a lot of money in that. So, in 

the same Budget, you could have defence and civilian airports together. 

Madam, I now come to the last part of my speech which is sports. 

Actually, the President in his Address to both the Houses of Parliament has 

praised the performance of the Indian team in the Asian Games as well as in 

the Commonwealth Games. From seven gold medals, we went to 30 gold 

medals. 

THE DEPUTY CHAIRMAN : Actually, he wished. 

SHRI SURESH KALMADI : Pardon! 

THE DEPUTY CHIRMAN : Instead of praising, he wished them well, 

and their wishes have come true. 
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SHRI SURESH KALMADI : Madam, if you read the President's 
Address, you will find it. I would not go wrong in that, at least. He has praised 

the Indian team for its performance in the Commonwealth Games and in the 

Asian Games. But, he has wished the Indian team well for the Olympics. That 

is my exact point. We have to go to the Olympics. The Prime Minister has 

promised -- the Finance Minister is aware -- that the Budget for the sports 

would be increased by five times. It was said in the meeting convened by the 

Prime Minister, wherein the Finance Minister was due to come, but he did not 

come. But, a commitment was made there. It was a meeting called by Prof. 

Vijay Kumar Malhotra, and in that meeting it was said that the Budget for 
sports would be increased by five times. So, how do you expect good results, 

when we are doing well, with meagre allocation of funds to the Sports 

Ministry? We need money for international competitions; we need money for 

coaching; we need foreign coaches; we need diets; we need a lot of things to 

win medals in the Olympics. This time, Madam, we can win medals in the 

Olympics. The way we are going, we can win medals in the Olympics. But, if 

you do not get funds, how will you do it? It has been increased by about Rs. 

100 crores. It is, at least, a step in the right direction. But, we need much more 

money for sports. It is not in the private sector. The incentives, which were 

there for the private sector three Budgets back, have now been withdrawn. I 

mean, this is a land of cricket and more cricket, but cricket is played in only 

ten countries of the world. All over the world, it is the Olympic sports. Unless 
we have a social change, we cannot do much. 

Madam, Doordarshan also was paying all the Federations some 

amount of money. The Budget was hardly about Rs. 1 crore. But, that also 

has been withdrawn for Olympic sports. They get Rs.500 to 600 crores from 

cricket, but they are not going to subsidise Olympic sports even to the tune of 

Rs.1 crore. This is the sad part of the thing. All over the world, it is the 

Olympic sports. But we seemed to be contend with cricket and more cricket, 

and the whole Olympic sports is getting a go-bye, which is a very unfortunate 

thing. I hope the hon. Finance Minister will have a relook on it, and he will 

raise the Budget much more in the times to come. 

I would also like to request that from the Budget for Education, some 

part should be kept for schools and colleges because all over the world, 

schools and colleges are getting money for promoting sports. But, there is no 

money in the Education Budget, specifically for sports. There are 
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no playgrounds, when we go to schools and colleges. All over the world, there 

are university games. But, here in colleges, there is no money at all for sports, 

which is why today we are not doing the way we should have been doing. We 

have a lot of talent. We are not able to exploit that talent because there is no 

money for it. It is a very unfortunate thing. So, I hope the hon. Minister would 

look into it. Being an exserviceman myself and the hon. Finance Minister also, 

the Services were playing a leading role in all the Asian Games. General Roy 

Chowdhury is also here, 25 per cent of medals in the Asian Games used to 
come from the Services. But, in the last Asian Games only one bronze medal 

came in Rowing from the Services. So, a lot of Budget needs to be allocated 

for the Armed Forces itself for developing good athletes. Coaching should be 

done by the Armed Forces. If it is done, then, I am sure, India will be in the 

hunt for gold medals. Thank you very much. 

SHRI S. VIDUTHALAI VIRUMBI : Madam, I think there are many 

speakers to speak on the Budget. If you feel so, you can adjourn the House 

for lunch, and the House can reassemble after one hour. 

THE DEPUTY CHAIRMAN : We can adjourn for lunch. If you like, we 

can cut a bit into the lunch hour, eat fast. So, 45 minutes are okay for lunch? 

...(Interruptions)... 

SHRI SURESH PACHOURI (Madhya Pradesh) : Madam, you can 

adjourn for half-an-hour. 

SHRI S. VIDUTHALAI VIRUMBI: Madam, you can adjourn the 

House up to 2 o'clock, for fifty minutes. 

THE DEPUTY CHAIRMAN : The House is adjourned till 2 o'clock. 

The House then adjourned for lunch at nine minutes 

past one of the clock. 

The House re-assembled at four minutes past two of the clock, THE 

DEPUTY CHAIRMAN in the Chair. 
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�Q 
C#3 
�;�- �� ;��� ��/$, W��� ��,2�� W� �*G ���[# �$  
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W� sef. �! ���� ��� ह@ �� 
�;�- �!  #�� (� 13 �� E  �! ;��� 5��( 
 �� ऋD *�, 4��� 

�� �
�! �!  �/3, 4��� ,��#� /�.��! �!  �/3 और �� 5��( 
 �� �D 4��� !�! �!  �/3 
��,2�� ���� ��� ह@% W��!  ��X�� �! 27,000 �
�Q C#3 �� 	�  
�;�- �� ह��� �
 
�;�- �� 
(� �! Kv�� I� �$ �! �ह)�� ��/ 
ह� ह@, ,ह ��
� 
 	U��� (� 
ह� ह@ % 2001 �$ 
�;�- �� 1,38,178 
�
�Q C#3 �3 �3 *!, 2002 �$ 1,65,497 �
�Q C#3 �3  �3 *! �
 W� 	�
 2003 �$ 1,85 326 
�
�Q �� ��,2�� ���� ��� ह@% W��� ��2� �*G �ह ह@ �� 25 ह(�
 �
�Q C#3 
�;�- �� 
;��� ��/$�! �
 27 ह(�
 �
�Q �� 
�;�- �� 	�  ह���% c�! 
�;�- �!  �,T�� ����2� ;��� 
ह-, �(	�  ह- c�� X��� +� 
9� ��� ह@% 3� �
 ),��  ���� 	�  �ह ह@ �� I� �
 �!  
��2���� 132 �
 133 3 �$ (� ��,2�� *� 4��� ह.� �
�!  �,w, ��G �
 ��(
 �!  �/3 
�
/��
D ���� ��� ह@% ).H� �� (5 � �ह: �� (�3��% � �� �$ 	1�� I0 ����4. �! 
,��#� �
�� #�!�� �
 ���� +� _��#�
� �� 4���#�  �� ��6 +� ���
 �� ��,!�, ).!.�$. 
!�! �!  �/3 �(	�
 �ह: ���� (�3�� % 3� �
 	�  ह@% �,!E� 	�2� �1l �ह�� � �#Y/! �6 
��/- �! W� !E �� ��/ � I 
ह� *�% /!��� W� 	�
 #ह/� 	�
 �,T ���� (� �! c�� 	�2� �1l 
�,!E� �ह�� � ह� �ह: /$�! 	(. �$ c�� घ�mD� �
�!  ह��
! !E �!  ),��+��� �
 �`��� �� 

j� �
�! �� 	�  W� 	(. �$ 	 �6 ह@% 4#�+�X�j �ह��, !E �!  17 
�;�- �$ ���/ �/ 
ह� 
ह@? �" �m �� �,��� W� ,mG �$ ���
�<�� 
ह� ह@, ह� �	 (�� ! ह7% �" �m �!  	�
! �$ �+� ������ 
�)�- �$ ]� � +� _�l �� ह@% �" �m �
 /�+��
� ह� � (� 
ह� ह@% �" �m �$ 0�/ घ. � (� 
ह� ह@ 
, #@�,�
 घ. � (� 
ह� ह@% ह� (�� ! ह7 �� �" �m �� j!� �
 �" �m �� �,��� In*� �,��� �� 
������ ह@% �" �m �!  �,��� �!  ��
D ह� 
�(��
 �� �"(� ह� � ह@, �
�	� �
 	!��
� 4K��/� 
�
�� ह@  � �" �m �� �,��� ह�$ ���ह3% ��/ �
 �!,�u� �� ���� �" �m �!  �,��� �!  ��
D ह� ह� 
�� � ह@ % घ
!/�, Y�.! �
 	�! � 4���- �� �\�� ��/ �" �m �!  �,��� �!  ��
D ह� ह�$ ��/ #� � 
ह@ % ��
 �" �m �� �,��� ह@  +� /��- �!  #�� I� I � ह@, /��- �� L� Eel 	U � ह@% W��/3 
ह��
! In*� ]� � �� ��/�2�
 �" �m �� 	���� ���ह3% W��� X��� �$ 
9 ! ह13 �7 �1 Y 	� $ �� 
�!  ����! 
9�� ��ह���� �� I( !E �$ 14 �
�Q ह!�.!�
 (��� �" �m /��� ह@ �
 4 �
�Q 

ह!�.!�
 c�� (��� ह@ �(��� ह� �" �m के ��
! �$ /� �� ! ह7 �
 /�6 (� �� � ह7% �ह +�
  
�� 	Q� ��+��� ह@ �� 1���� �$ �" �m /��� �
!�	/ /7� �(��� 	�/ ! ह7, ,ह �1 / +��� �� ��0G  
11 �� E  ह@% /!��� ह��
! !E �� �1 / +��� �$ 51 �� E  +��� c�� ह@ (� �
!�	/ ह@ �
 �" �m �!  
�/3 W��� 4#��� �
 �� ! ह7% 1970,80 �
 90 �!  E�- �$ �" �m �$ (� #��(� ��,!E ह� � *� ,ह 
�
�	� 15 �� E  *�% 90 �� E�  I !-I ! ,ह 11 �� E  ह� ��� I( 2000 �!  ��/ �$ �" �m 
#
 (� #��(� ��,!E ह� 
ह� ह@ ,ह ��0G  7.66 �� E  ह� ह@% �ह ]� �(�� 	�  ह@% �" �m �$ ��,!E 
�@ �! 	U��� (�3 �ह ह�$ ����� ह���% !E �$ �" �m �!  4#��� �$ I�! ,�/� (� (��� ह@ 4��$ ��0G  
5 �
�Q 40 /�9 ह!�.!�
 (��� #
 ह� ]���6 �� �1�,2� 4#/52 ह@% ]���6 �� �1�,2� 4#/52 � 
ह��! �!  ��
D �" �m �!  4<#� #
 W��� ��
 ह� � ह@ �
 �" �m �� #@�,�
 #
 +� W��� ��
 
ह� � ह@ % W��� X��� �$ 
9 ! ह13 ह��
! !E �$ (� 1869 ���/�� ����	� ��.
 #��� 	ह � ह@ �
 

4��$ �! 690 ���/�� ����	� ��.
 #��� (� ह��
� ����- �$ 4#/52 
अता ह@ 4��� +� ह� #�
� 
4#��� �ह: �
 #� ! ह7 % W��!  �/3 ��(�� 	��6 (� 
ह� ह@% /!��� ��
 W��� #�
�-#�
� 4#��� 
ह�  �  
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�" �m �!  �/3 ]���6 �� _�,)*� �(	�  	��6 (� �� � ह@% /!��� �7 3� �
 �1V�, �ह !�� 
��ह���� �� !E �$ 	Q� ���- �� (�Q�! �� (� _�,)*� ���� (� 
ह� ह@ 4��!  ��*-��* Y�.!-
Y�.! �@� �!� 	��3 (�3�, ).H� �!� 	��3 (�3�,  �/�	 	��3 (�3�% ह��
� �1(
�  �� ��1+, +� 

�ह �ह � ह@ �� � ��/- �$ 25 ह(�
 �! ;��� Y�.!-Y�.! �@� �!� ).Hप �!� (� I#�! 	��3 
W��!  ��
D �����- ��, �" �m �� �
 i���D �*G_�,)*� �� 	ह1  ह� 	Q� � ��/� ह@% 
W���/3 W� ��/ �1(
�  �$ 3� /�9 �! ;��� �@� �@� 	���! �� ��(�� �1(
�  �
��
 �! 
	��6 ह7 �
 4��$ I�! 	U 
ह� ह@% W� sef. �! W� 	(. �$ ]���6 �!  �/3 443 �
�Q C#�! �� 
��,2�� ���� ��� ह@, �!
! �,��
 �! 4�! 	U��� (��� ���ह3%  
 

 �ह��, �7 3� �
 ]	1 #
 �� �� X��� I�nm  �
�� ��ह���� % �#Y/! 55 ��/- �$ 
�" ��� 	�(, 
������� 9� �
 
������� ��.��E�- �!  ��
D (��� �� 4,G
�  Eel 9<� 
ह16 ह7, +��� 	�(
 ह� � (� 
ह� ह@ % �ह 	�  � �,���- �! �ह� ह@% �7 4��� �ह�� #
 4�  �
�� 
��ह����% 4��$ �! 3� ह@ Mr. Melvin D. Saunders, 4Kह-�! ����W.!� ).!. I0 ��!�
�� �� 
�#�� ��1+, 	 ��� ह@% 4Kह-�! �ह �ह� ह@, "Initially, fertilizers and pesticides were 

foisted upon innocent farmers to provide an agricultural boost to their harvests 

for a few short years. But such a short-term goal leaves an eroded soil, 

contaminated groundwater and a weakened crop resistance to pests and 

disease as a result. 

Every year modern agricultural methods are destroying the long-term 
ability of American farms to produce decent food, because 98% of American 

farmers are farming with chemical pesticides and fertilizers." 

�ह��, 3� 	�  �
 	 �6 �6 ह@,"The introduction of hybrid seeds, 

chemical fertilizers and synthetic pesticides have completely degraded the 

soil, which was known for its fertility for ages. They have polluted the drinking 

water and all foods, such as. grains, vegetables and fruits. They destroyed 
earthworms and honeybees, besides many other useful organisms, of nature, 

which are responsible for the health of the soil. The tragedy is that the 

chemicals have even destroyed our ability to think about the right way to go 

forward. All agricultural community developed implicit faith in the hybrid 

seeds, chemical fertilizers and pesticides and refuse to accept that none of 

them was ever necessary for normal agricultural production. Even today, they 

are not required, provided we are able to think afresh on sustainable 

alternatives." 
 

 �ह��, c�� #�
e)*�  ह��! �!  ��
D �7 �ह �ह�� ��ह���� �� I( !E �$ ����� 3� 
/�9 72 ह(�
 �
�Q C#�! �� ��,!E ��  ,mG 
������� 9� �$, �" ��� 	�( �$, #!).���W� �$, 
W��!�.���W� �$ �
 
ह� ह@% W��!  	�
! �$ ��
 ह� ��! ��
! �! �-�!, �" �m �$  
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I��/ –��/ #�
, G� �
�! �� 	�  ह� �-�!,  � ह��
! �ह�� (� �" �m �!  �/3 ��1�� / ,� �,
D ह@, 
4��� #�
� /�+ 4g��� (� �� � ह@%  
 

 �ह��, �ह �ह� ��� ह@ �� land, vegetation, insects, animals, and human 

beings are all indivisible parts of the nature. By coordinating them, sustainable, 
equitable and stable development can be attained, �! (� #��� ��($ ह@, W��� 
��I�~�!. �
�! �� 	�  ह��� �
�� #Q!��% W� sef. �! +�
  �
��
 �!  �" �m ����/� ��
� 
�" �m ���� ��
�, � .�)� 0��G 	���! ��! *! % 3� .�)� 0��G B� E
 (�E� �!  �! "<, �$ �
 
��
� .�)� 0��G ��0 �1 ,�
(� +�6  (�2, (� �!  �! "<, �$ 	���� ��� *�% W� ��- ह� .�)� 0��G 
�!, )#!E/�  (� ��0 �1 ,�
(�+�6 (�2, �!  �! "<, �$ *�, 4Kह-�! I�w��� 0�
]�� #
 (� ����� 
���� �
 �
#�.G � ह@ �
 E
 (�E� (� �! +� (� �" �m j!� �!  �/3 ��0��
E � ह@, 4��$ 4Kह-�! 
�ह �ह� ह@ �� #�
! !E �$ (@�,� 9� �� 4#��� ���� (��� ���ह3, (@�,� 9! � �� u
 ह�$ I�! 
	U�� ���ह3% I( ह��
! �/3 �1�ह
� �,�
 ह@, ��-�� I( !E �$ �K� �� +���
 +
� ह1I ह@, 
���� �� +���
 +� +
� ह1I ह@, �#�� �� 4<#�� ह� ),�,/`	� ���  �! �
 #��! ह7% �ह ��1+, 
ह��
! !E �$ �,+G �!  �����- �! +� ���� ह@ �
 (@�,� 9� �
 (@�,� 9! � �!  ��
D W��� 
�" �m �� 4#( �#�� �� 4#( 	U� ह@%  
 

 �ह��, (� W����!�E�� �! 3� ��* 3� ���  �,m�� ��DG� /!�
 �!  #!).���W�� �� 
58 0@ �.�
�- �� 	� �
�! �� I!E ! ��� W��!  �1#�
D�� ह�$ W����!�E�� �$ !9�! �� ��/$ ह7% 
!E �$ ��
 ह� (@�,� 9� �
 W��!  4#��� �!  ��
D (@�,� 9! � �� u
 	U!�! �
 Y�.!-
Y�.! (� (��� �!  .1�Q! ह7, (ह�� #
 	Q! t@�.
 �! 9! � �
�! �!  	(�3 	@/ �! 9! � �
�! �� (� 
#1
��� _�,)*� *�, ,ह /��� �
 � (�3  � �1V! /� � ह@ �� In*� sef. �! +� 9! � �� /��  �$ 
��� I �� � ह@% t@�.
 �! 9! � �!  	(�� ��
 	@/ �! 9! � �� (�3  � ��,/ �!  4<#�� �$ 17 
�� E  /��  �� I � ह@, ��6 �$ 20 �� E  /��  �� I � ह@, �#�� �$ 25 �� E  /��  

�� I � ह@, �K�� �! 32 �� Eत /��  �� I � ह@ �
 	�(
� �$ 50 �� E  /��  �� I � ह@ %  
 

  �ह��,!E �!  #�� 28 �
�Q 80 /�9 �� #E12� ह@% ��
 ह� xH. c���[� �!  	�
! �$ 
�-�! �
 W��!  ��	
 �� 4#��� �
�! �� 	�  �-�!  � !E �$ ��  ,mG 440 �
�Q .� �!   /�+� 
(@�,� 9� ह� 	�� �� ! ह7% ह��
� I,Z�� � ��0G  W �� ह@ �� 3� ह@�.!�
 (��� #
 ह�$ 
��0G  � .� 9� ���ह3, ���� �$U �� .� �! ;��� 9� �� ह�$ I,Z�� � �ह: ह@, (	�� 
ह��
� j� � 440 �
�Q .� �� ह@% W��� ह�$ X��� �$ 
9�� ���ह3� % I( 
������� 9� �� 
�� ����� �� !�� #Q 
ह�ह@% �e5��� !�! �!  	�,(� +� ���
�� �� �� 4 ह(�
, ��U! 4 ह(�
, 
5 ह(�
 C#�! ��  .� ह@% 4��� /��   � 12000 C#�! ��  .� ह@ /!��� �
��
 �e5��� ! � ह@ 
% /!��� (@�,� 9� �� (� 3� .� �� /��  I � ह@ ,ह 1600 C#�! �! ;��� �ह: I3��% 
�ह��, !E �$ I( ��  ,mG 1 �
�Q 38 /�9 �@ ./ �
 1 �
�Q, 22 /�9 +7�- �� �</ ���� 
(� � ह@, � /9��- �$ +!(� (� � ह@% �ह��, � /9��! ह��
! !E �� ��)�" �  �ह: ह@, #E1 �!  ,2 
�� ह��
� 
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W� ह�� �+� �ह: 
ह� ह@% ���� �� _��#�
 ह��
� ��� � �+� �ह: *� � ह��� ���ह3�% #E12� �� 
	���� (��� ���ह3 �
 W� #E12� �� 4#��� ��
 ह� 9! � �� sef. �! �
$�!, (@�,� 9� �� 
sef. �! �
$�!  � �1V! /� � ह@ �� 3� ��� ���� �
�!  /�+ #� �� ! ह7%  
 

 �ह��, I( �" �m �� (� �D ��� (� � ह@, ,ह �D +� 	ह1  �� ��� (� � ह@% (� 
	7�- �!  �D �� I��Q� ह@, ,ह �ह �ह � ह@ �� �1 / �D �� 17 �! 18 �� E  �D W��� ��� 
(� � ह@ /!��� �" �m #
 ��+G
 
ह�! ,�/� W� !E �� 66 ��  E  (� � �
 W��$ �! I�! ,�/! 25 
�� E  (�.��.#�. �� ��
 ह� !9$  � �� �! �� 25 �� E  �D W��� ��/�� ���ह3% W��!  
�� �
l �" �m #
 (� 5��( �� 
 /� � ह@ 4��!  �/3 0�
 .�W# )t�� ह@% ��	��G ).!. �!  
��z#
!�., 	7� �� ! � ह@, ).!. �� ��z#
!�., 	7� ��e)t�. ��z#
!�., 	7� �� ! � ह@, 
��e)t� ��z#
!�., 	7� ���/ �� ! � ह@ �
 �0
 ���/ ����� �� ! � ह@% W� ���
 W��� 
,(ह �! #��� �� E  ,�/� �D  	U !-	U ! ,ह�� (��
 13-14 �� E  ह� (� � ह@% W��� �� 
���� (��� ���ह3% I( ��
 4���- �� Ig �� E  5��( �� 
 #
 �D ��/ � ह@  � �" �m �� 
+� 8-9 �� E  5��( 
 #
 �D 4#/52 �
��� (��� ���ह3%  
 

 �ह��, �7 �- �� �
 �1V�, !�� ��ह � ह��% !E �$ 300 ��(@�. c�! ह7 (� ��2>�
   

��� �$ #�
! ह��! �!  	�,(� +� I( �/ 
ह! ह7% �H). u,
 
� �!  ��
D, (� ��(@�. ��/!ड ह7, 20 
�
�Q �! ;��� /��  ह@, c�! 300 ��(@�k� �!  ��
D !E �!  41 ह(�
 �
�Q �� �1���� ह� 
ह� 
ह@% W��� �@ �! 	���� (�3, �ह 	�  ह�$ ����� ह���% �ह��, ,ह I( 3� �(�G  �ह�� #
 ह1I *� 
�� !E �$ �
bE� 	U� ह@% �
bE� #
 (� ����� ह1I ह@, ,ह ����� �ह �ह � ह@ �� 26 ह(�
 
728 �
�Q C#�! �� �
bE� W� !E �$ ह1I ह@% �ह /� �
)� �
 ह�6 �
.G� �	�(�!� ह@ /!��� 
W��� �@ �! b/� ���� (�3, �
bE� �@ �! ���b  ���� (�3, W��!  	�
! �$ +� ����� #Q!��% 
 ��
� �0���/ �!�0��. �
 
@,!K�� �@�0��. �� �
�! �!  	�
! �$ ह@% !E �$ �ह 	�  �6 	�
 

�ह�  जा �1�� ह@ �� �
��
� 9�G �$ �.� � �� (��� ���ह3% (� #���,� ,! � I��� *�, 4��! 
�ह ��0��
E �� *� �� ,! � �� �6 
$ /��� �� (�3� �
 ��*-��* �
��
� ��G���
�- �� 

��J��  �$ 33 #
�$. �� �.� � �� (�3% W� #
 ��/ �ह: ह1I �
 W�� ��
D #�
�ःथ�  ह��
!  
����! ह@% �7 ��ह���� �� �,T ���� (� W� 	�
! �$ ����
 ��6 �� 4g�3� %  
 

 �ह��, �7 W� 	(. �$ �1(
�  �!  ��	�2 �$ I6 3� 
J,�)  �!  	�
! �$ �ह�� ��ह����% 
3� �
�Q C#3  � �!  (� �/!;� .�W[� 4��� ह7, 4� #
 �+�  � 4<#� E1[� �ह: /� � *� 

/!��� �	 W��� +� 4<#� E1[� �!  ��
! �$ /��� ��� ह@% W��� #�
D�� �ह ह��� �� जो Y�.!-
Y�.! .�W[� �!  ��
9��- ह7, 4��� 	Q! ��
9��- �!  ��* �� #�. �
�� #Q!��% ,! �� #�. �ह: �
 

#�3��! ��-�� (� 	Q! ��
9��! ह7, �Hड़,!. �� /�+ 4g� ! ह7% W0! e�., 4<#� E1[� 4��� 6 

�� E  I � ह@ �
 16 �� E  �$ �! 10 �� E  4��� �H�,!. ��/ (� � ह@% /!��� छॉटॅ ��
9��! 
c�� ,) 1u� �� W�2� �!  �/3 ��6 4#��� �ह: �
 ! ह@, 4��!  ��
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SHRI R.S. GAVAI (Maharashtra): Mr. Vice-Chairman, Sir, at the 

outset, I must say that in the Budget for the year 2003-2004, it has been 

skillfully exhibited as if it is a pro-people and a balanced Budget. It is not a 

very good Budget. The truth is far away from the reality. In this Budget, much 

thrust has been given on the urban elite and the organised sector. It has totally 

ignored the 75 per cent of the population living in rural areas and the 80 

percent workers of the unorganized sector. Therefore, I am tempted to say 

that it is rather a deceptive Budget. At the time of adoption of structural 
reforms and liberalisation, the Budget was provided a human face by laying 

emphasis on social sectors such as education, health, women and welfare of 

the weaker sections of the society. But, now, it seems that the Indian economy 

has been converted to a market economy. It is a hands-off policy of the 

Government. I want to bring to your kind notice that if you look at the 

provisions made in the Budget, you will find that there is hardly any 

appreciable increase as compared to the Budget of 2002-2003. The Leader of 

the Opposition, Dr. Manmohan Singh, rightly mentioned that not much 

exercise has been done while preparing the Budget. By and large, it is a true 

copy of the Budget of 2002-2003. The nominal increase which has been made 

in the agriculture sector and rural sector can also not be justified. The Budget 

claims that it has earmarked certain money for the Poverty Alleviation 
Programme. How do we judge the reality of the spirit? Out of the total Budget 

outlay of Rs. 450,00,000 crores, a meagre amount of Rs. 45 crores is provided 

for the Poverty Alleviation Programme. Sir, what is the percentage? If you 

work out the percentage, you will find that it comes to hardly one per cent. In 

scientific language, it can be designated that it is a negligible outlay, which has 

been given for the Poverty Alleviation Programme. 

Sir, the present status of the financial position is that near about 40-

50 per cent of the revenue receipts are being spent on the interest payment. 

So, the question arises, where are the sources for financing the Plan and 

programmes mainly related to the poorer sections of the society. The 

Government could have made efforts to mobilise the resources through tax 

and non-tax sources. There are certain guidelines and principles for imposing 

the tax policy. The irony here is that the Government has chosen to tax the 

edible oil and given a concession for the imported wine. Generally, the tax 

policy gives a message to the public at large. What sort of message will this 

particular item of taxation give to the masses? I do not want to go into the 

details.   The message will be that 'people should drink 
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more imported wine and consume less edible oil.'    I think, this is a bad 

message.... (Interruptions)... 

Sir, agriculture is a basic and key industry. The real economy of the 

nation lies with the agriculture. Sir, round about 80 per cent of the population 

including the agriculture labourer, small and marginal farmers are dependent 

on agriculture. What is their fate? It is true that the agriculture economy is the 

lifeline of the total economy. Sir, it is a matter of great concern that, for the first 

time, a negative growth is being indicated in the agricultural sector. It is a 

matter of great concern. We do believe and designate the agricultural 

economy as a monsoon economy, sometimes, rural economy which deals with 

80 per cent population of the country. As I mentioned earlier, there has been a 

slight increase in the outlay for the industry. I do not want to repeat that. Many 
hon. Members who have spoken before me have mentioned about agriculture. 

The real problem is that agriculture in our country has certain limitations. 

Whatever efforts we make, the percentage of irrigation cannot increase by 

more than 30 percent. It does mean that 70 per cent of the cultivable land 

remans unutilised. So, what efforts have we made to change the crop pattern? 

I want to know whether we are going in for dry cultivation or not; and whether 

the new crop system for the dry cultivation, which is very essential, has been 

developed. The Budget has nothing to say about agriculture. I request, 

through this House, the hon. Finance Minister that he should come forward 

and bring out a White Paper on agriculture dealing with all aspects of 

agriculture. But I must thank the Finance Minister for having withdrawn taxes 

as far as the price of fertilizer is concerned, particularly urea. But diesel is an 
essential commodity for cultivators and farmers. What about the price of 

diesel? The present Agriculture Minister, being an agriculturist -- he practised 

agriculture; he knows the agonies of farmers -- should come forward and 

withdraw the increase in the prices of diesel also. 

Sir, so far as the financial position of the nation is concerned, today a 

majority of States are in a very poor and precarious economic condition. They 

are not in a position to finance the development programmes. How can they 

afford development expenditure? Is it not the duty of the Government of India 

to cope with the problem? The financial position of the Central Government is 

also not sound. The foreign exchange worth Rs.70 billions is of no use. How is 

this foreign exchange being utilised?  The Budget has also nothing to say in 

this respect. 
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I want to draw the attention of the Finance Minister towards the most 

important aspect regarding huge saving to the tune of Rs.1.12,292 crores. ' 

The capital receipts are Rs. 1,84,860 crores, while the capital expenditure is 

Rs.72,00,568 crores. Why such a huge saving and for what? On earlier 

occasions also, I requested the then Finance Minister, Shri Yashwant Sinha, 

to clarify the position in this respect. He assured me on the floor of the House 

that he would clarify his position in this respect by sending me reply. I am 

sorry to mention that I have not received any reply in this context. Again, I 
earnestly request the Finance Minister, at least clarify the position to add to 

our knowledge. 

Sir, the Tenth Plan aims at achieving a growth of 8 per cent of the 
GDP. However ambitious it may be, I do not want to have any dispute in this 

respect. But the hon. Prime Minister has taken a very practical outlook. He 

said, "It is rather impossible, not possible." In fact, if we have to achieve the 

targeted growth to the tune of 8 per cent, then a huge investment ought to be 

done in agriculture and industry, particularly in agriculture. Much more thrust 

has to be given on agriculture. The agricultural economy is the heart and life of 

the total economy. Thank you, very much. 
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MISS MABEL REBELLO (Madhya Pradesh) : Thank you, Mr. Vice-

Chairman, Sir. As I rise to speak on the implications of the hon. Finance 

Minister's Budget proposals, I am conscious of the fact that I will not follow the 

beaten path. Budget speeches are usually replete with figures, statistics, 

growth patterns, deficits and other economic indices that are supposed to 

reflect the economic health of a nation.    But, my emphasis 
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today will be on the different aspects of development and the scant regard that 

has been paid to them by this Budget. Sir, statistics, tables, Budget proposals, 

what relevance do they have to the common man, who goes to bed hungry 

today? About 30 crore of people may be going to bed hungry today. What does 

this Budget mean to them? Maybe the same number or more than that are 

today sleeping on the hard, cold footpath, without home, without bed, hungry. 

What do these Budget proposals of lakhs of crores of rupees mean to them? 

Sir, any policy formulation -- Budget proposal is a policy formulation -- that 

contents itself with addressing macro problems, without looking at the nitty-

gritty of everyday life of the common man, is doomed to fail. It will not bring 

cheers to the people, and if it does not bring cheers to the common man, to the 

smallest of the small man, what does that Budget mean? This is what I am 

afraid will be the fate of the empty Budget proposals and the proposals that 

touch the surface but don't tackle the heart and soul of India's developmental 

needs. Sir, six months ago, here, in this very House, the Education Minister 

had brought the proposal to declare Right to Education for children from 6 to 

14 a Fundamental Right. If you see the Budget proposals, the Education 

Minister has announced Sarva Shiksha Abhiyan. Can it be realised? Can it be 

actualised? It cannot be actualised, because that Budget proposal, that Sarva 

Shiksha Abhiyan, require something like Rs. 8,000 crore annually. This is what 

the HRD Minister demanded and the Planning Commission has said that Rs. 

7,960 crores should be given annually to achieve this objective, the laudable 

objective, of Sarva Shiksha Abhiyan, Universalisation of Education. But, what 

have they given to them? They have given only Rs. 4,900 crores for primary 

education. How will you achieve these objectives? There will be backlogs, and 

that will go on. What they say, what they promise, the Bills that they bring here, 

the promises they make from the pulpits, from the stages, all these things have 

no meaning at all. They were all promises. That is all. There promises are to 

fool the people of India, to fool the common man, to fool the poor man. Same is 

the case with regard to higher education. They have hardly allotted any money 

for higher education. But then, this Finance Minister has given income tax 

rebate to the. rich people to educate their children in big schools. He is giving 

something like Rs. 1,000 per child for two children, that is, Rs. 24,000 rebate 

for two children to educate them in big schools. So, whom is he catering to? He 

is catering to the rich persons. All the promises of the Finance Minister are 

meant to make the rich man richer and the poor man poorer. That is what is he 

doing. 
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Now, I come to the 50 per cent of our population, that is, the hapless 
women folk. What has he done for them? He has not even mentioned women. 

The women have not found any mention in the Budget Speech of the hon. 

Finance Minister. He has chosen to ignore the women altogether. We are 50 

per cent. Still, there is no mention of us in the Budget. Why is that? Before the 

Budget, there were pre-Budget consultations and pre-Budget exercises. 

Whom did he call? He called all the big industrialists, the corporate giants, Cll, 

ASSOCHAM, FICCI, etc. He called all these people for consultations and 

asked them what they wanted. They asked for income-tax free dividend and 

some other concessions and he_granted all those concessions that they 

wanted. It means that this is a Budget for the corporate sector, the big man. 
What did he give to the women of India? He has given the women of India a 

reduction in duty. On what? He has given a reduction in duty on utensils, 

kitchen knives and tablewares! What is he planning? What does he want the 

women of India to do? To go to the kitchen, stay in the kitchen, cook and feed 

these men? After 55 years of our independence, this is what our Finance 

Minister wants us to do. He does not want to do anything for us. He does not 

want to empower us at all. This is what I feel. This is what he has given in his 

Budget to us. 

Today, a lot of women have started getting educated and they have 
joined the workforce. They have to move from place to place and stay 

elsewhere other than their home. We have been fighting for working women's 

hostel. The Finance Minister in his Budget has chosen to reduce the allocation 

for working women's hostel. The allocation for working women's hostel has 

been reduced by three-and-a-half crores rupees. It is a shame. He does not 
bother about the welfare of the women at all. He just does not. Similar is the 

case with maternity benefit allocation. He reduced it by Rs. 22 crores. 

In the Labour Department, there is a scheme where women need to 

be trained and their skill has to be upgraded constantly. The Finance Minister 

has chosen to reduce the allocation for this by Rs.8 crores. He has mentioned 

one thing in his Budget and he thinks that he is doing a big favour to women. 

Almost 15-20 per cent women are in the Self-Help Group for the last, at least, 

ten years. A large amount of money has been saved by them. A saving habit 

has been inculcated in these women and they had saved a large amount of 

money.   On the next day of the presentation of the 
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Budget, he has brought down the rate of interest on savings of bank deposits 
from four per cent to three-and-a-half per cent. This is the gift that- he has 

given to the women. If women have to take advances from banks for gainful 

enterprise or consumer loan, how much do these nationalised banks charge 

from women? They charge 12 per cent and above. How much do they charge 

from the corporate sector, which has got a loud voice and an access to the 

people who matters? They charge 6-8 per cent. For the big men who take 

crores of rupees of loan and create NPAs worth of Rs. 65,000 crores in this 

country, he gives a bonanza and charges them 6-8 per cent! And for the poor 

woman who starts a tiny enterprise, he charges 12 per cent! The small-scale 
sector has failed. In spite of that, you say women should be in gainful 

enterprise and, therefore, they should go to the tiny sector, which cannot 

generate any profit. Still, women are charged more than 12 per cent. Ninety-

nine per cent of the women, because of peer group pressure and societal 

pressure, pay the loan which they take from banks. In spite of that, this is the 

way the women are being treated. Because women have a conscience, they 

want to pay it back. Sometimes, succumbing to the pressure, they borrow 

money from alternative source, at a higher rate of interest, exorbitant rate of 

interest and pay off. Thus, the women are getting into a debt trap. Instead of 

empowering women, we are creating problems, societal problems for the 

women and the Finance Minster has coolly forgotten this. I request -- the 

Finance Minister is not here; he does not want to listen to women at all --
whoever is here, please take cognisance of this and convey it to the Finance 

Minster. 
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? 4��� ��6  � /	 �ह: ह@% Sir, I would now like to speak about the health sector. 

Sir, India is among the twenty countries, which spend less than one per cent of 
the GDP on health sector. Sir, look at this that iess than one per cent of GDP 
we spend on health sector. Only 0.8 per cent of the GDP is allocated. Now, to 
whom is it allocated? Sir, there is a Report of the World Bank which says that 
in India, every year, 22 lakh people slip below poverty line because of the lack 
of health facilities. And the Finance Minister has chosen not to enhance the 
budgetary allocation for the public health infrastructure. What has he given? 
He has given duty benefits.'  To whom?  To start 100 bed hospitals.  And 
where?  In big cities. 
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Whom will these big hospitals cater to? The rich, the middle class, those who 

have money and it will be only 10 per cent of India who will benefit from these 

hospitals. Sir, the other factor, which he has coolly forgotten is the NGO 

sector. 
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Kerala State. If the State of Kerala has got a very good health system, it is 
because of the charitable organisations, non-profit organisations. They do not 

make money but they render very good quality health services and the 

Finance Minister has not done anything for this sector. He has forgotten about 

it. I would like to tell him that almost 35 per cent of the cataract surgery in 

India is done by non-profit organisations. Therefore, he should give additional 

amount, at least some amount, to these charitable organisations like 

Ramakrishna Mission and others, just to encourage them so that the poorest 

of the poor can have good quality health facilities. 

Sir, the Health Minister has said somewhere that for polio 

eradication, immunization, establishing sub-centres, no additional money has 

been allocated. The money allocated earlier has not been enhanced and the 

same amount continues. Sir, he has made big promises of starting 

infrastructure of Rs. 60,000 crores. But, budgetary allotment 'of Rs. 2,000 

crores has been made. In fact, his predecessor, Mr. Chidambaram, former 

Finance Minister has recently callled this Finance Minister the greatest 

magician of modern India; P.C.Sorkar of the BJP Government. You can make 

out what it means. Let him understand it himself. I do not want to say anything 

more. 

Sir, now I come to the social justice and empowerment sector. We 

have in this country around 5 per cent of people who are physically and 

mentally challenged. And what has the Finance Minister offered them? He has 

offered them customs duty reduction of tricycles, crutches and hearing 
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aids. Can't we manufacture these crutches, tricycles and hearing aids in our 

own country? Is this something high-tech that we cannot manufacture? We 

can. How many people can afford to import these things? Hardly anybody. But 

what is the allotment the Finance Minister has made for their skill upgradation 

and -- as they are physically handicapped -- to make them use certain devices 

so that they can walk, they can hear and help themselves. If they are mentally 

handicapped, how can they be helped? Have you ever thought about it? Have 

you made any Budgetary provisions for them? There is nothing at all. He has 

kept the same amount which was existing. It is stagnant. Similarly for the SCs 

and STs, there is nothing. He has kept whatever was there. There is nothing 

beyond that. In the days of liberalisation and globalisation, when reservation 

has got no meaning, the SCs and STs, without skills, will not be able to 

compete with others and they will face a lot of problems. This Government 

does not pay any attention to it. 

Now I come to the shipping sector. The size of the Indian shipping 

sector is shrinking. We had a fleet of seven million tonnes five years ago. But 
now the fleet has come down to 6.25 million tonnes. Why is it happening? It is 

happening because the Indian ship owners have to compete with the 

international ship owners where 85 per cent of the world's fleet has to pay 

only nominal tax of hardly one per cent; whereas, our ship owners have to pay 

35 per cent corporate tax. This is one area where a lot of jobs have been 

created. If our ship owners are not encouraged in this area, one avenue of 

jobs for the educated people will be lost. 

Sir, today I read in the newspapers that the interest rate on the 

General Provident Fund has been reduced. This money belongs to the 

workers. You have reduced the interest rate on that money also. Why has the 

Finance Minister done it? He is not getting hold of the rich people. He is giving 

all sorts of concessions to the rich people so that they can become richer and 

richer. But he is trying to hammer the poor people from all sides. The Finance 

Minister and many others have said that there is constraint of resources. But 

what happens to the black money in this country? Our country has 40 per cent 

of its wealth as black money. It is concentrated in the hands of only three per 

cent people. There is Rs. 10,00,000 crores black money in our country. Just 

now Dr. Alexander was saying that whatever black money is generated moves 

on wings and flies out.   Why don't we get all that money back to the country?   

Why don't we 
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convert that black money into white money? Why doesn't he use his danda 

that he has, the power that he has, to bring this money back to the 

mainstream? If it is done, the country will get Rs. 4,00,000 crores annually. It 

can bridge the Budget deficit and increase your collection towards direct and 

indirect taxes which you are not able to get. It can cover all that and still you 

can have surplus also. This country can become rich and can become a 

developed country very soon. You will have ample money for the social sector. 

Otherwise, what will happen to this country? The rich man is becoming richer. 

Yesterday, my colleague, Shri Nilotpal Basu was speaking. He was saying that 

the people do not have purchasing capacity and because of that we have 
mounds of grains in our godowns. Isn't it a shame that after 55 years of 

Independence, people do not have the purchasing capacity; they do not have 

skills? They do not have avenues to work. 

Similarly, we have NPAs worth Rs. 65,000 crores. What is the 

Finance Minister doing in this regard? He has been the Finance Minister for 

the last six month. Has he got any money out? Who has created these NPAs? 

All the rich people in the corporate sector have created these NPAs. What is 

their intention? They took the money from the banks and other financial 

institutions to create wealth for the nation, to create jobs. But they have 

stealthily taken away this money and have created NPAs. Because of that, 

neither jobs have been created nor anything has happened. Today the biggest 

problem that we are facing is in regard to educated unemployed youth. All this 

black money, all these NPAs can be brought out and can be put for productive 
use in order to solve the problem of unemployment, particularly the educated 

unemployed youth. I request the hon. Finance Minister to look at the poor 

people, the neglected people, physically handicapped people, socially 

backward people, unemployed people and try and devise some ways so that 

all these people can live happily and can have a better  quality life. Thank you. 

SHRI C.PERUMAL (Tamil Nadu) : Mr. Vice-Chairman, Sir, I rise to 

speak on the Budget for 2003-2004 on behalf of AIADMK. I welcome the 

several concessions extended to the common man and the middle class 

people. The Universal Health Insurance Scheme at a low premium of 1 

*English translation of the original speech delivered in Tamil. 
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rupee per day for individual and Rs. 1.50 per family is appreciable. This will 

benefit the poor people. 

The original budget proposal envisaged an increase of Rs. 12 per 50 

kg. bag of Urea. In deference to the appeal from several sections of the 

society that the hike in the price of urea will adversely affect the farmers, the 

Hon'ble Finance Minister has rolled back the price. As one hailing from an 

agrarian family, I thank him for this gesture. The concessions on income tax 

will benefit the salaried class. The decision to give tax rebate on the amount 

spent on children education to an extent of Rs.12, 000 per child is a welcome 

one. 

Sir, it is said that 38 new roads would be laid at the cost of Rs. 
40,000 crores. This will definitely boost industrial growth. Exemption of life 

saving drugs from excise duty is also appreciable. I am happy to note the 

reference that the I2
m
 Financa Commission shall take steps to reduce the debt 

burden of the states. I wish to make a pertinent point here. When AIADMK 
came to power in 2001, the financial condition was such that there was 

difficulty even in paying interest for the loans. But soon after taking over, the 

Hon'ble Chief Minister of Tamil Nadu, Dr. Puratchi Thalaivi Amma has taken 

effective steps and the economy had begun looking up. But unfortunately, 

unprecedented drought has affected the entire state. In the beginning of the 

current year alone, an amount of Rs. 142.80 crore has been distributed as 

drought relief. Under food-for-work scheme 50,000 tons of rice has been 

distributed through public distribution system. Twenty eight districts of the 

states except Chennai have been declared drought-hit. Therefore, I request 

the Finance Minister to kindly give more Financial assistance to Tamil Nadu. 

Sir, injustice is being done to progressive states like Tamil Nadu. The 

implementation of the 11
th

 Finance Commission Report has brought loss to 

Tamil Nadu to the tune of Rs. 2946 crore during the period 2000 to 2005. I 

appeal to the Hon'ble Finance Minister to see that this justice is done by the 

i2
,h

Finance Commission. 

The reduction of interest on small savings will adversely affect the 

common man and also the States. The Hon'ble Chief Minister of Tamil Nadu 

has already referred to this in the National Development Council meetings. 

The interest on small savings should not be reduced. The tea growers of 
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Nilgiris district in Tamil Nadu are affected due to unpredictable fluctuations in 
the price of tea. To alleviate the hardship of tea growers, our leader Dr. 

Puratchi Thalivi has directed the sale of Ooty tea through public distribution 

system. So far, 4075 metric tons of tea leaves has been sold fetching Rs. 

30.56 crores. The Centre should formulate a scheme in order to standardize 

the price of tea leaves since frequent fluctuations affect the small tea growers. 

I wish to make an important point. Our leader, Amma had decided to 

take the GSDP to 8 % during the Tenth Plan period. She has formulated a 15-

point programme to translate this desire. She is also working towards doubling 

the per capita income of the state. Sir, His Excellency the President of our 

Republic made a point in a function held at the Anna University campus in 

Chennai recently. I once again request the Hon'ble Finance Minister to accept 

the genuine demands of Tamilnadu and allocate adequate funds. Thank you. 

SHRI S.VIDUTHALAI VIRUMBI : Sir, I think the points from 

President's Speech should not be quoted here. Mr. Vice-Chairman, Sir, you 

go through the Rules, and if the Rules do not permit, these should be deleted. 
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SHRI MANOJ BHATTACHARYA (West Bengal): Madam, I have 

developed a good habit because whenever I start speaking you caution me 

that I should be precise. 
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Madam, thank you very much for providing me this opportunity. I am 

also grateful to the hon. Finance Minister, who is also the Leader of the 

House, that he is present over here, when I am speaking. I would just make 

some points in short. To my mind, the Budget is necessarily a political 

document. And, it is a political document of the Government. I am told that the 

language of this political document has been very carefully and personally 

drafted by Shri Jaswant Singh. It has been very carefully prepared, exactly in 

conformity with the dispensations of the neo-liberal economy, which the 

Government of India, as on today, is hotly pursuing. One of the main 

dispensations of the neo-liberal capitalism, or, neo-liberalism is to reduce the 

Government's spending, which in turn affects the deflation. And, that allows 

the metropolitan capital an unchallenged or unhindered opportunity to 

dominate in the domestic economic scenario, and systematically destroy the 

financial health of the public sector undertakings, subvert these into most 

unworthy establishments and advance the cause of indiscriminate and 

rampant privatisation, as if that is the only panacea of the present ills. This 

way, the domestic financial situation gets irreversibly complicated; and, the 

Government finds it impossible to continue its spending for public good. 

Madam, my very revered colleagues from the Treasury Benches -- yesterday, 

I was hearing very carefully -- were commenting that this Budget is not only a 

very good pro-people budget, but, at the same time, it is a krantikari Budget, it 

is a revolutionary Budget, it is a radical Budget. I was thinking why did this 

radicalism not prevail with the Central Government for the last four years? 

Why has this radicalism come this year only? I was trying to find an answer to 

that, how the Government of India has become revolutionary, so krantikari 

after almost four years of being in power. And. I could find out an answer that 

it is because they are contemplating an election, to go to the people and 

deceive the people, the gullible people of our country, they have prepared this 

Budget very carefully so that people can further be deceived. Ever then, I 

comment that I wonder. I wonder really that it is an excellent Budget 

Somebody was saying that it is an excellent pro-poor Budget. And, what are 

the signs of being pro-poor? What are the indications of being pro-poor? The 

indications are that the prices of the motorcars, A.C. machines, and soft drinks 

have been reduced. Yes, the poor people of this country, where more than 26 

per cent people who live Below the Poverty Line, definitely sport motorcars; 

certainly sport air-conditioner machines, certainly go for soft drinks very 

regularly. What is more, the import duty on gold has been reduced from the 

existing Rs. 250 to only Rs. 100.    Yes, the poor 
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people of this country sport gold. They go for purchasing gold very frequently. 

Those who are dying of starvation; those who are living Below Poverty Line, 

they certainly go for purchasing gold. So, the Finance Minister has been very 

kind to the poor people. The Government of NDA is very kind to the poor 

people. They have reduced the prices of commodities which are mostly used 

by the poor peoplel But, additional cess has been imposed on diesel and 

petrol to fetch an additional whopping amount of Rs. 2600 crores. The prices 

of urea have been shot up; of course, in conformity with the good name that 

this Government has, over the years, earned the name of 'roll-back 

Government'. They have also rolled back the additional price of Rs. 12 per 50 

kg., bag of urea. But, I do not know what about DAP and MOP, which have 

gone up by Rs. 10 per 50 k.g. bag. 

What about the corporates? It is a pro-poor Budget. That is why, the 

corporate tax structure remains the same, there is no increase in the corporate 

tax. And, what is more interesting, the surcharge will be halved; it will become 

half. So, it is pro-people! The corporate is being given more preference, more 
advantage. So, it is pro-poor people Budget! 

Madam, I would like to say that this Government is committed to the 

upwardly mobile middle class, that is their constituency. That is the 

constituency of the BJP, and they wanted to address their problems, they 

wanted to address their aspirations. What are the aspirations of the upwardly 

mobile middle class, who want to imitate the Western world life, who want to 

imitate the Western developed countries like, America, Germany, France, 

England, U.K. Italy, etc. Madam, I will just put some interesting figures here. 

This is very interesting. What is the condition of the bathroom fittings? It has 

been reported that in India there is a huge market for bathroom fittings. They 

don't call them bathrooms, they call them glamour rooms. 

THE DEPUTY CHAIRMAN :   What is it? 

SHRI MANOJ BHATTACHARYA: They are not called bathrooms, 

they are called glamour rooms; for further beautification. These glamour rooms 

are costing not less than $ 100 to $ 4,000/-, and, in India, there is a 

264 



[13 March, 2003] RAJYA SABHA 

$700 million market for them. And who are enjoying this market? The upwardly 
mobile middle class, who blindly imitate the Western world, are enjoying this 

market. 

What is more pro-people; the FDI limit in the banking companies has 
been raised from 49 per cent to 74 per cent. And instead of making the internal 

domestic financial institutions strong, the Government has paved the way for 

Foreign Direct Investment. This would lead to further unemployment. That has 

been the experience in Brazil, in Argentina, and in different Latin American 

countries. And, for all this what is the fiscal deficit? The projected fiscal deficit 

has been placed at 5.6 per cent of the GDP, at a whopping cost of Rs. 

1.53,637/- crores. Madam even then it is a pro-people Budget! It is pro-

employment, and because it is pro-employment, the SSI reservation has been 
withdrawn from 75 items. As you know, Madam, millions of poor people earn 

their livelihood from SSI units. And once this reservation is withdrawn, this 

reservation on 75 items is withdrawn, many of the SSI units will be further 

closed down. As such, lakhs of SSI units have been closed down, and they will 

be further closed down. 

Madam. I now come to interest on the Public Provident Fund. It is a 

very serious matter. I would like to draw the kind attention of the revered 

Leader of the House, Shri Jaswant Singhji. who is, incidentally, the Finance 

Minister now, to the interest on Public Provident Fund and on small savings, 

particularly, PPF. Madam, through you, I would like to draw the attention of the 

hon. Finance Minister to this. He must be knowing that In the informal sector, a 

number of employees don't have the provision of Provident Fund. Whatever 

they can save, they save through the Public Provident Fund. And once the 

interest on PPF goes down - in Provident Fund, uptill now, they have 

maintained an interest of 9.5 per cent, whereas in the PPF, it is 9 per cent -- 

who are being hit? It is the poor workers in the informal sector who are being 

hit. So, I urge upon the hon. Finance Minister to kindly consider this. The PPF 

interest should not be less than the interest on Provident Fund as such. Sir, 

many people believe - even though I don't believe it -- that God created man 

and some diseases. But, now-a-days, it is being believed, 'God commanded 

that let there be a pharmaceutical industry." And what type of an industry is the 

pharmaceutical industry? My friend, Shri Ekanath Thakur, who is from 

Mumbai, would be knowing better about the plight of the pharmaceutical 

industry, and how much they care for the   life   of   the   common   people,   

and   what   is   the   attitude   of   the 
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pharmaceutical industry towards the common people. Madam, it is somewhat 

deplorable. And there, the sops have been given. The pharmaceutical industry, 

which does not spend even more than three per cent of the turnover towards 

research and development, they have been given sops; they have been given 

advantages. With these advantages, under the broad bracket of life saving 

drugs, anything and everything will be termed as life saving and import will be 

liberalised. And when import will be liberalised, it will have an adverse-effect on 

the domestic market. Not only the domestic market, but, at the same time, it 

will also hinder the growth in research and development. Madam, I was 

surprised to see that the import duty on glucometers has been reduced. I, 

personally, have been shouting, and many of my friends from the Opposition 

Benches were shouting since a long time that once somebody is proved to be 

a diabetic, he has to go for medication, essentially, for insulin. The price of 

bovine insulin was much less earlier. Over a period of time, the bovine insulin 

has been withdrawn from the market, and, instead of that human globulin 

insulin has come. Shri Shatrughan Sinha has been the Health Minister. He 

must be knowing that the cost of insulin has gone up manifold. But, no action 

has been taken. Mostly, this insulin is being imported from outside. We have 

been shouting that the DNA-recombinant method of production is possible in 

India. Many indigenous companies are interested in that, but the Government 

has not given any sop for that. So, the Government is interested in helping the 

people to determine their level of blood sugar, but, it is not interested in 

providing the treatment to them so that the poor people or the ordinary people 

can be cured of their diseases. Madam, please don't ring the bell. I am just 

concluding. Madam, the most serious concern of the nation is that agriculture 

has recorded the sharpest decline in growth, over a decade - a 3.1 per cent 

decline in GDP compared to the 5.7 per cent growth in the last year -- and 

pulled down the country's overall GDP to 4.4 per cent from the expected 5-5.5 

per cent. The drought should not be considered as the sole reason for this. It is 

of a more serious concern that there is a tremendous shortfall in oilseeds 

where even a normal year's production has not been able to meet the domestic 

demand, growing at 4-5 per cent annually. The output is expected to be a 

quarter less than last year's 20.5 million tonnes. I do not like to derive any 

satisfaction whatsoever from the availability of 48 million tonnes of buffer stock 

of foodgrains. Today, in the morning, during the Question Hour, we had had a 

discussion on this and the hon. Chairman was also of the opinion that it does 

not mean anything. People are dying of starvation.   Though we have a 
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buffer stock of 48 million tonnes of foodgrains, it is of no use. Food availabifity 
has been dropping sharply. It is less than 142 kg per head, per year, the 

lowest since i960. This is a report I am quoting from the 'Economic Survey', 

prepared by the Ministry of Finance. 

Now, I come to recovery of the fiscal deficit. A good amount of 

recovery will be done by Shri Arun Shourie. Shri Arun Shourie will go for 

further indiscriminate disinvestments. Even the profit-making public sector 

undertakings will be disinvested. As a result, this whopping amount of a few 

lakhs of crores of rupees will be compensated. They are, simply, expecting it. 

Though shady deals have been made; though indiscriminate disinvestment 

has been undertaken by this Government, yet they have not been able to fulfil 

the target which was set by Mr. Arun Shourie. Now, since Rs. 13,200 crores 

have to be managed by Shri Arun Shourie, he will go for further indiscriminate 

disinvestment of profit-making public sector undertakings. Madam, I am sorry 

to say that we are landing to a more precarious situation. This Government 

may not be in power in the days to come. They are forfeiting their right of being 

in power. The people will certainly reject them. But the next Government, 

whoever takes over from the ruins, will have nothing seeing the way this 

Government is functioning, the way the economic plannings are being 

undertaken, the way unemployment is growing. If we look at the figures of 

unemployment, it is, simply, a horrifying figure. I am quoting from the reply 

given by the hon. Labour Minister. On 27.2.2003, during Question Hour, the 

hon. Minister while replying to a question said," The approach of the Tenth 

Plan focusses on providing gainful high quality employment to the additions to 

the labour force, and it is listed as one of the monitorable objectives for the 

Tenth Plan and beyond." Madam, if I ask the hon. Finance Minister what is the 

plan to give quality work, gainful high quality employment, I think, his reply will 

be that it is only in infrastructure development. Madam, now a peculiar 

phenomenon has come in. Earlier, it was only public; then, only private; and, 

now it is peculiarly private and public. So, this peculiar, funny, very interesting 

and more deceiving terminology has come in the Budget, this year. It is an 

innovation. I do not know whether it is an innovation of Shri Jaswant Singhji or 

not, but it is a very interesting innovation - public-private enterprises. And 

public-private enterprises will go for Rs.60,000 crores of investment in 

infrastructure development. Some time ago, I was in Thailand when the tigers 

were in peril in Thailand, Malaysia, Indonesia and Philippines.   I was, 

incidentally, there to attend a seminar of trade- unions in 

267 



RAJYA SABHA     [13 March, 2003] 

Thailand. The infrastructure in Thailand is fantastic. There are huge buildings, 

sprawling buildings, they have imported money, they have imported 

technology, they have imported skilled labour and they have converted 

everything into something what cannot be exported. So, the infrastructure is 

there, but no investment did come, no investment could come. Thereafter, the 

Thailand, as you know, had plunged itself into a serious crisis, irreversible 

crisis. They had to toil so much and what has happened there. I do not like to 
comment on that. What has happened to the public life of the Thailand, what 

has happened to the cultural life of Thailand, I do not like to comment on that 

because it is a different discussion. But, Madam, through you, I would like to 

caution this Government that if this Government does not desert this path of 

ominous disaster, it will force the country in a very, very serious and 

complicated situation. The country will be nowhere. The international situation 

is very, very bad. It is quite alarming. The Iraq war is almost imminent. And, 

unfortunately, this Government could not take a stubborn stand that no war on 

Iraq, we are not going to lend any support to the US. That is what I am told. I 

do not know whether it is a fact or not. In Mumbai, the American war planes 

have been allowed to refuel in Bombay Airport. Shri Eknath Thakur is here. He 

will kindly verify that. India could not take a position. What would be its impact? 
This 5.6 per cent of fiscal deficit will go up further. This 5.6 per cent will go up 

further and we do not know where would we stand. 

So, Madam, I would once again request that the Finance Minister 

should give a further consideration to this Budget proposal of his, which is 

necessarily a political document, and should come out with a real pro-people 

Budget, what will benefit the people, what will really address the panch 

priorities -- what he has identified. By this sort of document of deception, this 

Government is not going to alleviate the poverty. This is not going to alleviate 

the perennial problem of unemployment. This is not going to help the poor 

people of this country in any way. 

With these words, Madam, I conclude. Thank you. 

THE DEPUTY CHAIRMAN : The discussion on the General Budget, 

2003-04 -is concluded.  Now, the Finance Minister will reply. 

THE MINISTER OF FINANCE AND COMPANY AFFAIRS (SHRI 

JASWANT SINGH): Madam Deputy Chairman, I am very grateful to all the 

hon.  Members who  have participated  in this discussion.     The  level  of 
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discussion has been uniformally high. I have benefited from it, and I am 
informed, Madam, that almost fifty hon. Members participated in the discussibn 

which is near about almost a quarter of the strength of the Rajya Sabha. I do 

believe that such a large participation, perhaps, has not taken place earlier. I 

am particularly grateful to the hon. Leader of the Opposition, Dr. Manmohan 

Singh, as also to Pranab Babu and the Leader of the CPM and other hon. 

Leaders who have put so much of efforts, including, of course, some 

Independent Members like Dr. P.C. Alexander and the eminent jurist Mr. 

Nariman who took so much interest in participating in this discussion. Dr. 

Manmohan Singh and, of course, Mr. Pranab Mukherjee bring their life-time 
experience in the management of the country's finances and economy, and, I 

defer to their opinion. I respect to their views. I am relatively an outsider to this 

world of economic management and hi-finance and, therefore, I must give due 

consideration and utmost seriousness to whatever they say. But, I am sure, 

even the hon. Leader of the Opposition will appreciate that one of the reasons 

as to why we discuss the General Budget and all the other Legislative 

Business -- financial and otherwise -- in the Parliament is because Budget is, 

after all, a political document. Of course, it is an economic document too. That 

is why it is here. Otherwise, we would very easily leave it to economists to 

come together and formulate a model unique Budget though, at times, I doubt 

whether economists would be able to come to a unanimity in regard to what 

Budget proposals ought to be. I would, therefore, address all the principal 
issues that have been raised by the leaders of the Opposition, particularly, the 

Principal Leader of the Opposition and Shri Pranab Babu. You will appreciate, 

Madam, that it will not be possible for me to touch each and every single point 

that hon. Members might have raised in this House, but I will endeavour not to 

leave out any important point in my response. The first point that has been 

referred to by a number of speakers is on the question of the GDP growth. The 

Leader of the Opposition and other hon. Members have pointed out that during 

the tenure of the Government, the National Democratic Alliance Government, 

the rate of growth of the GDP has not been the same as in the earlier years, 

particularly in the period 1991 onwards. I do not want to go into the dialectical 

analysis as to how the GDP growth figures are arrived at, or why on the basis 

of high agricultural produce, etc., and how this particular year has a 
combination of unique set of circumstances that resulted in the GDP growth, 

what it was or is. Let me, however, share one or two aspects of it. I did say 

while presenting the Budget that the GDP growth at 4.4 per cent in the net of 

inflation is a consequence of a 
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combination of circumstances that have come together, or, conjuncted really in 

an exceptionally or almost unique circumstance. We had a drought that the 

country had not witnessed for the last three decades. That had its 

consequences. We had a standoff which continues in the Gulf and that had a 

spiralling effect, particularly on the hydrocarbon sector that continues. We had 

the military standoff with our neighbour for the last 9-10 months and the forces 

there resulting certainly in an influence upon the total economic activity in the 

country. 

[MR. CHAIRMAN in the Chair] 

We continue to face the kind of assault of terrorism upon us that we 

did. There was a global downturn and that global downturn continues. I also 

wish to mention one more factor. In the Budget of 2002-03, there was an 

assessment made of the receipts that we will have from disinvestment. Those 

receipts were short by almost Rs. 10,000 crores. We felt short not because of 

any lack of effort ever by the Government to achieve the target, but because 

there was a continuous barrage of difficulties that the Government faced in its 

execution. You could well say, this is your fault, yes, it is. I accept it. These 

deficiencies or these difficulties or circumstances combined and came together 

and created a circumstance and that, I believe, is exceptional. Take 

agriculture. Sir, on account of this unprecedented drought, from a height of 5.7 

per cent growth, it came down in the current year to -3.1 per cent, a slide of 

almost 8.8 per cent. Despite that 8.8 per cent slide, the GDP growth continued 

to show 4.4 per cent. I do believe, Sir, that if the agriculture sector had even 

remained levelled with the earth even this year we would have imagined well 

beyond 5.5 per cent to 5.6 per cent. It is on the basis of this strength of 

fundamentals that I had made the assertion that I did. The hon. Leader of the 

Opposition found fault with me, and perhaps some other hon. Members too, 

that I had not shared explicitly in the Budget Speech the projections of rate of 

growth or rate of inflation for the year 2003-04. Yes, I have not. I have only 

abided by a long-standing tradition in this regard, because, when I found this 

observation against my Budget Speech, I diligently went through the speeches 

of the hon. Leader of the Opposition too, if he had, in fact, shared with the 

Parliament, as Finance Minister, such projections. I am not scoring a point 

because you did not share it, but I think, it will not be easy for the Finance 

Minister to project these in advance, and I am sure, you will appreciate that 

this is not on account of any lack of diligence on my part that we did so. Sir, 

there is, and quite rightly, an apprehension voiced by 
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the Leader of the Opposition and various others, on the fiscal deficit. We are 
very concerned, the Government is very concerned about the fiscal deficit, and 

despite these factors that I have just cited, it is not easy for any Government to 

lose a projection worth Rs. 10,000 crores that we had, for instance, on 

disinvestment, or to lose what we lost on account of agricultural produce, and 

not have an impact on the fiscal deficit. We have had an impact on the fiscal 

deficit. But I do believe that if despite these adverse circumstances, the fiscal 

deficit has been kept at 5.6 per cent, that is, by itself not unsatisfactory. Is it 

satisfactory enough? Of course, not. We have to come up. We have to 

manage better. But I will be coming back repeatedly to this question of fiscal 
deficit. How are we to manage better? I appeal to you, Sir, I appeal to the 

Leader of the Opposition and Pranab Da to please tell me how am I to manage 

the fiscal deficit better, if simultaneously, the collectivity of a political 

community tells me, you must not do this, you must not do that, you must not 

cut this, you must give more and you must not tax this. The resources are 

finite. The ability of any Finance Minister of the country is limited. In the face of 

that, to continue to say that you must, through some magic wand, manage the 

fiscal deficit, is really not possible. Both of you certainly had experienced this 

when you have had your hand on the tiller, as it were, and I am not putting out 

excuses. But I do say that if the fiscal deficit is at 5.6 per cent, despite these 

adverse circumstances, it is not an unsatisfactory performance. 

Sir, the hon. Leader of the Opposition said that no effort has been 

made towards containment of expenditure. I took that observation very 

seriously, because it is a very serious observation, when it comes from the 

Leader of the Opposition. I will not go into that fact. The Finance Minister's job, 

as both of you certainly know, is possibly the most lonely job in the entire 

hierarchy of governmental jobs, and it falls to the lot of the Finance Minister to 

most unfortunately continue to have to say no to all his colleagues, and to 

everybody, and to earn the ire of the entire political community. I don't say this 

for any other reason, but really to point out that, in circumstances, in which one 

is required to manage the finances of a country of a continental size, like India, 

having a rich diversity, vividity and the federal structure that we are, and the 

zealous demands of the State Governments,-- and quite rightly, why not?;- the 

States are zealous of their prerogative; they demand what is to be done to 

balance all these requirements--it is not an unsatisfactory performance, that 

despite all this, despite all these adverse factors in the current year, despite a 

stand-off of 
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the Army, the global downturn, the Gulf, the rise in oil prices, the drought, we 

saved Rs. 7,000/- crores in expenditure. This is a figure, which has been cited. 

You know very well, Sir -- both the hon. Leader of the Opposition and hon., 

Shri Pranab Mukherjee know very well -- we have said it already that we are 

currently spending 50 per cent on interests, about 50 per cent cost on just 

interests. I am not finding fault with anybody; this is not the interest on 

something, which this Government, or my Prime Minister, has arranged to be 

borrowed in the last five years, and therefore, suddenly the interest bill has 

gone up to 50 per cent. It is a legacy that I have inherited, and, therefore, I 
have made an effort on interest. I shall come back to that in a minute, Sir, as to 

how I must attack this point. Today, 50 per cent of my revenue is going on 

interests, 20 per cent is going towards subsidies; thus, 70 per cent is gone. 

Another 25 per cent is spent on Defence; what am I left with, Sir? Therefore, 

as all my distinguished predecessors have done in the past, we had to resort 

to borrowing. Luckily, we do not borrow abroad; we borrow internally. And, Sir, 

my borrowing bill this year, that is, till April 2003-2004, goes up to Rs. 153,000 

crores. I know, I would, much rather, not have these figures. But, what does 

this do? When I am borrowing Rs. 153,000 crores, as Government, I am 

soaking up the available savings, the domestic savings, and that saving is not 

available thereafter for investment in the private sector, or for others to invest 

in. How do I break free of this? I endeavoured, Sir, I endeavoured for the debt 
sop, and I will come to the details of the debt sop. Quite rightly, the hon. 

Leader of the Opposition, said, 'please, explain how are you going to do it?' I 

will try. 

On subsidies, Sir, now we are paying as much as we are on 

subsidies front, and I shared it in the other House, when I said that it is a total 

of Rs. 50,000 crores that we pay annually as subsidy bill. Out of that subsidy 

bill of Rs. 50,000 crores, we are spending about Rs. 28000 crores on food, or 

agriculture-related things. I do not think we can touch it at the moment. We 

spend between Rs. 12,000 and Rs. 13,000 crores on fertilizers. Fault was 

found with these. Quite rightly, the Prime Minister said - what I said, I don't 

think we should go over that entire ground once again. It is not out of 

cussedness that we said, 'please reduce the fertilizer bill'. There is no such 

intention. I ask, how can you possibly accuse any Government of acting 

against the interests of the farmers? It is a very convenient political stick to 

beat anybody like that. And I do not want to actually repeat what I said in the 

other House, but Sir, we cannot afford that. 
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Mr. Chairman, Sir, I say it with all sincerity and all sense of 
responsibility, to all sections of the political community of this House, as also 

the larger political community outside - I know that the hon. Leader of the 

Opposition, and hon. Shri Pranab Mukherjee, and everybody here, in their 

heart of hearts, accept what I am saying -- we can no longer continue to afford 

50 per cent revenue going into interest, and about 20 per cent to the kind of 

subsidy bill that we continue to have. We will have to address it; when we 

address it, is a decision that the collectivity of the political community will have 

to break. And it is for that reason that we have to bring to this whole 

endeavour, the management of the country's economy - the country's 
economy is a continental-sized economy. Somebody or the other will have to 

manage it, and that somebody or the other will have to belong to a political 

party. Otherwise, he or she will not reach that position, and irrespective of who 

is in that position, these are the problems that are there. We can, of course, 

continue to play a political ping-pong with it, that is fine; but, the ultimate 

sufferer continues to be the country and the citizens. Therefore, I welcome the 

fact that the hon. Leader of the Opposition raised this issue on inflations. The 

Leader of the Opposition said, "Inflation is a nudging five per cent." I recognise 

it. I am concerned about it. I am very mindful of inflation. In a society like ours, 

nothing touches the citizens more directly and more acutely than inflation. Sir, 

it is slightly a technical point for the economists to consider. Therefore, I read 

out the things which I asked my Chief Economic Adviser to analyse--Sir, I do 
not go long on the details of it. Sir, on March 1, 2003, the average annual 

inflation was modest at 2.99 per cent. It is considerably lower than the 3.89 per 

cent observed in the corresponding period of the previous year; almost one 

per cent lower than the previous year. There has been acceleration of the rate 

of inflation since early September, mainly on account of two factors-drought 

and uncertainty in the Gulf. For example, petroleum and other mineral oil 

prices have increased by 11,1 per cent, on a point-to-point basis, during the 52 

weeks, ending on February 22. As a result, on a point-to-point basis, inflation 

peaked at 5.4 per cent on February 7. More than two per cent points of this 

inflation of 5.4 per cent were accounted for by drought and the Gulf-related 

factors. There has been some reprieve, Sir, in the last few weeks, and 

inflation, again on a point-to-point basis, came down to 4.9 per cent on 
February 22, 2003, and, further, to 4.69 per cent on March 1, 2003. According 

to the data which have been released just today, while we expect inflation to 

remain low, particularly, I believe, Sir, once the factors relating to drought and 

the Gulf are mitigated, I will take this very seriously. I am 
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mindful of my responsibilities in this regard; I am continuously in touch with the 

Reserve Bank of India. We have a very able man, who is the Governor of the 

Reserve Bank of India. Between the Government and the Reserve Bank of 

India, we are monitoring the situation, and I assure you of that, Sir. How can I 

possibly, with a sense of responsibility, permit it to completely go out of 

control? 

Sir, the other issue raised by a number of hon. Members, including, 
of course, the Leader of the Opposition and Pranab Babu-- both of whom have 

graced the Chair of Deputy Chairman of the Planning Commission, is 

regarding the Budget support. Let me share this with the House that the 

Budget support to the Plan of 2003-2004 is Rs. 1,21,000 crores. This has to 

be seen in the context of balancing various competing pulls for development 

and requirement of fiscal consolidation. The average annual increase in 

Budget support for the two years, i.e. 2002-2003 and 2003-2004, works out to 

be about 11 per cent. Now, notwithstanding the requirement of fiscal 

consolidation, as mentioned by a number of hon. Members, major steps have 

been provided for the development of fiscal infrastructure, which is Rs.2,000 
crores for roads, railways as well as other sanitary sectors, etc. I do share, Sir, 

that in the first year of the Tenth Plan, the jump from the previous year was 20 

per cent in the Plan Allocation. This year, it is, rather, modest. But if you 

analyse the Plan Allocations in the whole Ninth Plan and the earlier Plan, you 

will find that the average is between 8 to 11 per cent and 12 per cent. And, at 

that average, in a two-year cycle, in the first year, it was 20 per cent and if in 

this year we have Rs. -1,21,000 crores, which, in fiscal terms, is actually an 

enhancement of Rs. 7,500 crores, then, it is not unreasonable, considering the 

various other requirements. I must share one more fact again with you to 

highlight this point which, I am sure, the Leader of the Opposition and Pranab 

Babu have fully experienced, have earlier experienced, and will now 

appreciate. Sir, Rs. 1,21,000 crores is the Plan and our total borrowings are 
Rs. 1,53,000 crores. It has been done earlier. We are continuing to do it. We 

cannot continue to carry on down this path. We are funding the Plan through 

borrowings and this is the reality. I am not the first Finance Minister to be 

doing it. I am doing what earlier Finance Ministers had had to do, not because 

they wanted to do. And, at this rate, if we are going to continue to have to 

borrow annually to fund the Plan, we have to sit down together, all of us, and 

address this question. Sir, a number of queries were raised about agriculture, 

poverty and WTO. I will be very brief and because a number of these issues 

have already been 
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covered, I have had an occasion to say it in the other House, I do wish to 
share that on this Minimum Support Price, between 1997-98 to 2002-03, this 

Government has increased the Minimum Support Price of paddy by 32.5 per 

cent. It is from Rs. 515 to 550. In case of wheat, it is from Rs. 455 to Rs. 630, 

that is, 38 per cent. In case of groundnut, it is from Rs. 980 to 1375 which is 40 

per cent. In case of mustard and rapeseed, it is from Rs. 940 to 1340, an 

increase of 42.5 per cent. And, in case of gram, it is from Rs. 815 to Rs. 1225, 

which is 50 per cent increase in a timeframe of just about five years. I don't 

want to take the time of the House, Mr. Chairman, Sir, and repeat all the 

various steps that this Government has taken for the agricultural sector, 
including the initiatives that have been taken in the present Budget. It is again 

very easy to say "it is anti this or anti that". In fact, we question reality by 

saying this and I will then be entering into a long discussion of proving how on 

the agricultural front, this Government has taken steps which perhaps have not 

earlier been taken. Let me just cite you the example of the rural roads. In the 

agriculture front, one of the biggest difficulties, I must admit that I am 

astonished how little we recognise the fact that we have the largest irrigated 

arable land mass in the world! We have more irrigated land than any other 

country in the world. In total gross land mass, we are second only to the United 

States of America. If we have the largest arable irrigated land mass and we 

are the largest producer of milk on earth and today we are exporting grain and 

gram, the one thing that we require, or the two or three things that we require, 
is to move away from the mentality of want and shortage and to instil in 

ourselves as country, as countrymen and women, that if as a country we have 

the largest irrigated land mass on earth, why we are not in the forefront of 

every agricultural produce. It is because of, I accept, an absence of timely 

sufficient capital investment and technological input. We have to continue to 

move up the value change and the technology change. Technology is not 

limited only to the industrial sector. It is vital that we recognise that with land 

holdings getting fragmented, as families are getting larger and larger, we will 

have to move into the high technology areas of agriculture. This is not elitist. 

This is a recognition of a reality. That is why, when we speak even of a small 

fund to start working in that direction, it is a recognition. That is why the Prime 

Minister has initiated it. Some hon. Members have asked: Why drip irrigation? I 
say this, Mr. Chairman, Sir, because you know the reality of my life, perhaps, 

better than anyone else here. How on earth can India continue to afford flood 

irrigation today? We have acute shortage of water.   We are profligate in the 

use of water for 
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irrigation. In our fields, how can we use flood irrigation when there are such 

water shortages staring us in the face? We have the largest irrigated arable 

land mass. We are flooding our fields from canal irrigation. Even if it is not 

canal irrigation, and even if it is a borehole from where you are lifting water, it is 

still flood irrigation. The disadvantages of this kind of irrigation are obvious and 

more obvious in such parts of the country, which are arid prone, like parts of 

Andhra Pradesh, parts of Rajasthan and other parts. If drip irrigation is 

introduced there, which is actually conserving water, which is highly 

economical, which is of high efficiency, what is wrong with that? How much of 

the total agricultural produce are we able to preserve, leave alone utilise? 

Fruits are produced in plenty in the hill States of India and they rot in the fields 

because marketing is not there. Therefore, when the Prime Minister introduces 

a scheme of a 50-paise cess on diesel for rural road network, we are finding 

fault with that. Unless a rural network of roads is available, there will be no 

marketing of agricultural produce. This is the first requirement. I appeal to the 

political community to recognise that we have to move, on the agricultural front, 

into a new technological era and that we have to build on the asset, that is, 

India. 

There is a war cry that though India produces the largest quantity of 

milk in the world-that fact remains; I will share those figures with you in a 

minute—a large quantity of milk is being imported. Milk cannot simply be 

imported. Liquid milk cannot come into India. This is borne of a mentality of 

shortage and borne of lack of confidence in ourselves. It is with a view to 

instilling a sense of confidence even among the agricultural community why 

should a farmer not have the benefit of the best possible technological inputs. 

Let me share about the WTO because this was voiced. Sir, I will not 

take too long. Those who, from the other side, had been in the Commerce 

Ministry know it very well. Let me share some essential facts. Monitoring of 

300 sensitive product imports has so far revealed that such imports, that is, 

imports of WTO stipulation, agriculture-related imports, are limited and in the 

aggregate constitute only a very small portion of the total agri-imports. 

Secondly, India has considerable flexibility to counter any possible flooding of 

the Indian market by cheap agri-imports through imposition of tariffs, that is, 

bound rates, which is under WTO. Thirdly, the WTO permissible tariff rates are 

high—110 per cent on nuts, 150 per cent on sugar and coffee,  100 per cent 

on tea, 70-100 per cent on foodgrains, 
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45-300 per cent on edible oils, 40-50 per cent on fruits and so on. This 

provides, I believe, a fairly adequate level of protection to Indian agricultural 

produce. In 2001-02 Budget, the import duties were raised on many 

agricultural products such as coffee, tea, pulses, edible oils, etc. In the Budget 

for the year 2002-03, the import duties were raised for pulses from five to ten 

per cent; and similarly for tea, Coffee, Natural Rubber, Pepper, and 

Cardamom, Cloves and so on. Why? These duties were raised because these 

plantation industries were in difficulties. Countervailing duties thereafter can 

also be imposed. On the specifics, even though, certainly the Government has 

reduced the total customs duty and the peak duty from 30 to 25 per cent, this 

reduction is not applicable to agricultural products or dairy products. On garlic, 

for example, the import duty has been raised from thirty to hundred per cent. 

Anti-dumping duty has been imposed on -- we did it because certain 
States faced these difficulties in sericulture - raw silk from China. The anti-

dumping duty has been so adjusted that the minimum landed cost, inclusive of 

all duties, becomes $ 33.19 per kg. There is no import of liquid milk. The total 

value of the imported milk powder is only Rs. 3.5 crore tiH the end of 

September, 2002, compared to about Rs. 2'/2 crores in the previous year. The 

data on agriculture imports is available in numerous documents of the Ministry 

of Commerce and can always be accessed. Then why do I cite these figures 

here? I cite these figures here, Mr. Chairman, we should, as a collectively of 
Members of Parliament not every now and then raise the scare about these 

things because this scarce travels very wide. If the scarce starts from here, 

instantly it travels through out the country. It is not, therefore, wise to be 

spreading this scarce when the facts run counter to it. 

Sir, the hon. Leader of the Opposition also said that the paanch 

priorities were tokenism. The hon. Member, Shri Pranab Mukherjee, asked 

why paanch', and he cited an earlier example where only two priorities had 

been cited, and agriculture was not there. That was very wise, I am sure, but 

that was wise in the context of when that was presented. In my judgement, I 

found that these five priorities are necessary. You can, of course, call them 

tokenism. I do not think that they are tokenism. I think the initiative that we 

have taken, for example, for the first time in the health sector, however 

inadequate you may find it in its totality, is still an initiative taken for the first 

time. We have done what we think is necessary. 
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I do think that Re. One a day insurance policy is a step forward. Is it a 

perfect step forward? Possibly, not. We will improve it as we go down the lane. 

But, where nothing existed and you have taken this step, I do believe it is not 

tokenism; it is a step forward; it is a step in the right direction as a step taken 

with regard to textiles. What have we done in the textile sector? We have 

moderated the entire duty structure. I would have liked to have moderated it 

further but I am bound by the limitations of also taking care of the revenue. 

What have we done in this sector? We have moderated the duty rates of entire 

textiles and completed the MODVAT chain.   We are completing a chain when 

the chain was broken. 

In 2004, the Multi-Fibre Agreement comes to an end. Sir, from a 

position when we were leaders of textile industry — and global leaders -- we 

have come to a situation where our neighbours like Thailand, Pakistan and Sri 

Lanka are all giving us competition. It is necessary that we wake up. This 

industry is also the highest employment generating industry; so is tourism; so 

is gems and jewellery. And, so is the case, equally or ideally, with the three 

knowledge-based industries of information technology, pharmaceuticals and 

bio-technology. It is not tokenism, Sir! We have endeavoured to do our best in 

this regard. On the infrastructure aspect, the overriding criteria is that the 

assistance covers only the viability gap. It is not an open-ended guarantee of 

any kind. It is only after the physical verification of the project and the detailed 

project report that it will be taken up. There are 48 roads that will be taken up, 

of which seven to eight are now ready for tendering. I said so in the other 

House. The progress between the announcement and today is about seven to 

eight of these 48 road projects are already ready for tendering. They will be 

tendered. The Ministry will finance them. On BOT, the Ministry will handle 

these things. What does the Government of India cover? The Government of 

India has made a provision for Rs. 2,000 crores. That is finite provision. We are 

making a provision because we provide only the viability gap part of it. It is not 

as if there is any hidden clause in it. The railways special purpose vehicle has 

a loan arrangement with the  ADB.  We meet its equity. 

So also in the case of Ports, the Port Trusts themselves, both the 

Cochin Port Trust and the Navi Mumbai Port Trust are, in fact, ready to tender. 

Very shortly they will be ready to tender. As I said in the other House, we 

spoke of modernising the two airports. I have no other way in which I can   

modernise these airports.   The Parliament, and the collectivity 
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of the political community, in its wisdom, has said, these are the limitations 
upon what you can do in regard to airports. Within those limitations what can I 

do? Can I continue to not modernise and upgrade my airports? I cannot leave 

them as they are. Therefore, in which direction do I move? The Airports 

Authority of India and the Finance Ministry have devised a mechanism. Global 

tendering is sought to be done. These two airports, to start with Delhi and 

Mumbai, will be taken up for modernisation and upgradation to international 

standards. As there is considerable excitement at this possibility, I, therefore, 

receive a request from the hon. Chief Minister of West Bengal, "Why not 

Kolkata?" I receive similar request from Tamil Nadu, "Why not Chennai?" Why 

not Kolkata and why not Chennai? If Delhi and Mumbai become a success 
story, why not Kolkata, Chennai and other airports? But simultaneously, we 

have to be very clear in our minds that it is no good modernising airports if no 

aeroplanes land there. Aeroplanes cannot land, even the most modem 

aeroplanes cannot land, if we simultaneously do not address ourselves to the 

policy in regard to, what is called, open sky. If we continue to sit on something 

that is neither being utilised by us, nor by anybody else, then the 

modernisation of airports amounts to nothing. It is in its totality that we have to 

address these things. We are mawng a beginning. Hon. Leader of the 

Opposition spoke about debt swap schemes. He said, "I must explain how is it 

possible that you are going to do Rs. 81,000 crores." At a conservative 

estimate, virtually all debts, bearing average coupons of 14 per cent would be 

swapped over a three years period. The average coupons on fresh loans 
would be around 8 per cent. Therefore, the interest differential on a rough 

estimate is assumed to be around 6 per cent. While in the current year 20 per 

cent of the net small savings from September, 2002 will be used for swaps; in 

2003-04, 30 per cent and in 2004-05, 40 per cent of the small savings will be 

so used. In each year, additional market borrowings of around Rs. 10,000 

crores or possibly more could -be used to supplement the swap. The debt 

swap would facilitate a saving of Rs. 41,045 crores on account of principal 

repayment and Rs. 40,000 crores on account of savings on interests during 

the tenure of the existing lot. Therefore, on this basis, the gains of the States of 

the Union, on this account alone, would be of the order of Rs.81,305 crores, 

which is one-and-a-half times that of the revenue deficit of all the States put 

together. For the first time, Sir, we are making a beginning. It is not all; more 
needs to be done. We have made a similar beginning about paying external 

debt before time. We repaid three billion dollars two weeks back.   The dollar-

rupee rate did not even flutter.   That 
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aspect is the reflection of the confidence that the international community and 

everybody else seems to have about India. We are also making similar efforts 

in regard to high interest bearing debt of banks. And, in respect of banks, we 

are hopeful of buying out from the banks high-cost debt of around Rs.40,000 

crores. If you buy out the total debt management, therefore, we are engaged in 

just now is roughly Rs. 1,20,000 crores. Therefore, for the first time, we are 

trying to do so. It is to address that, first part of the charge, which is that 50 per 

cent of the revenue is going on interest. Will it cure everything? No, it won't? 
But, it will move towards curing the things. 

Sir, the other point is of employment, on which a number of hon. 

Members spoke that what the hon. Prime Minister had said. Let me share with 

the hon. Members what the manifesto of the N.D.A. said in 1999. The 

manifesto talks about new investments and institutional thrust to agriculture, 

the self-employed, the unincorporated sector, infrastructure development and 

housing. It is another sector that we have to develop and promote. It will act as 

the vehicles for employment creation at ail levels. The Economic Survey, 

which was pointed out by several Members, is an integrated document, as the 

Leader of the Opposition and Shri Pranab Babu certainly know. And, the 
figures of unemployment have to be seen not only of the organised sector, but 

also of the unorganised sector, because only a small percentage, that is 8-9 

per cent of the total workforce of the country, is employed in the organised 

sector. Employment in the unorganised sector is expanding and expanding 

smoothly. The Economic Survey, on page 215, reports the physical 

performance of special employment and poverty alleviation programmes. In 

2001-02, the mandays of employment created under the Jawahar Gram 

Samridhi Yojana, Employment Assurance Scheme, merged into Sampoorna 

Gramin Rozgar Yojana with effect from ...(Interruptions)... 

SHRI MANOJ BHATTACHARYA : Sir, the sound system is not 

working properly. 

SHRI JASWANT SINGH : Can you hear me? Well, sound is not a 

part of the Budget arrangements. I will carry on, Sir, to save time. The point I 

am trying to make, Sir, is that under all this, the total was almost 523 million-

.mandays. You could dispute, you could go into detailed_esoteric argument, 

how mandays do not really calculate employment generation. Employment is 

generated when you start constructing roads. 
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SHRI JASWANT SINGH : Some other points were raised by Dr. 

Alexander and also by Mr. Nariman. I do wish to share with everybody, - I 

have no scientific basis to say what I am saying -- we have to understand what 

the biggest obstacle to rapid growth is. Firstly, what I wish to sincerely appeal 

to everybody is this; let us not talk India down. India deserves to be talked 

high. You can talk my party down; you can talk my Government down; but, in 

the process, let us not talk India down. The second thing I do appeal to 

everybody is to recognise that one of the principle obstacles to rapid growth -- 

there is no time to waste -- is really our own systems; Unbelievably, it is too 

complex, lethargic and impossible to unravel the systems that we have 

devised over the last 50 years. When the former eminent civil servants like Dr. 

Alexander or even the Leader of the Opposition and others bemoan this very 

ill, I appeal to all of you; you bring your lifetime's experience in this. I think, if 

we reform the bureaucratic system, we will, without any other effort, add, at 

least, two-three per cent to our GDP growth. I have no scientific basis to say 

this. But we, all of us, feel this. We say this when we meet in such assemblies; 

but, thereafter, we forget. Let us not forget it. This is the difficulty that all of us 

are facing in our daily life as citizens. We lead rather a closeted life because 

we live in distinguished assemblies. But, then, there are difficulties, and please 

reflect on the plight of the citizen. The citizen is now frightened of going to the 

State,, because he feels, "The minute I approach the State, the State will 

strangle me, instead of massaging me or applying balm on my difficulties." It is 

vital that we address these issues as important political and economic issues, 

as important as what Dr. Alexander said, namely, about corruption. There is 

only one thing left with us..(Interruptions)... It is that I see that I apply the 

criteria to myself, in as long as I can take care of myself. 
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Madam, I have come to the end of what I have to say. I have to 

make just two points. One is on defence. As some hon. Members said, I 

should not have done what I ought to do to defence. I want to make one thing 

clear. The management of defence budgeting will have to be on a 24-month's 

cycle. 

SHRI MANOJ BHATTACHARYA : The sound system is not working. 

SHRI JASWANT SINGH :   I will speak louder. 

You can have defence budget on a 12-month basis, but the 

management will have to be on a 24-month basis because the weapons' 

procurement, particularly, the capital equipment, given the complexity of 

weapon procurement in the current situation, is simply not possible in a 12-

month cycle,. And, therefore, what I wish to assure all the hon. Members is 

that we will allow any defence requirement to fall short of what is needed. 

There is no question of any money lapsing as such. Whatever the Armed 

Forces require, the Government is committed to provide them. But it is not as 

though simply money allocation should be the measure of it. We must have a 

judicious utilisation of funds. Now, acquisition of capital equipment is a 

complex process. It takes time. That is the basis of these issues. 

Madam, I have one more thing to say and then I am finished. There 

is a very important announcement which I wish to make, and I am making it 

because the Prime Minister has specifically directed me to do so. Some time 

back, during the visit by the Prime Minister of Sri Lanka, our Prime Minister 

had announced that we would undertake the construction of Sethu Samudram 

Project. We are committed to complete the Sethu Samudram Project. We will 

undertake it on a time-bound mission-mode basis for execution. I wish to 

further share with the House that since the Prime Minister had directed, in fact, 

he had directed some months back, the Indian Navy had already been 

entrusted with the task of conducting a detailed survey and studies. I have 

enquired as to what the status of those surveys and studies is. The surveys 

and studies will be completed before the onset of the monsoon this year so 

that the rest of the work can commence in this regard. I wish to assure the 

hon. Members from Tamil Nadu that I have a commitment to the completion of 

the Sethu Samudram, as early as possible. 
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SHRI NILOTPAL BASU (West Bengal) : Sir, I just have a small 

question. Actually, a lot of funds have been collected under USO levy for the 

expansion of the telecom network in the rural areas as compensation from the 

private telecom operators. Now, already there is a very disturbing information 

that about fifteen lakh basic telephone users, who are under the BSNL, are 

actually leaving the BSNL. So, this fund should be transferred to the BSNL 

particularly because they have a good record of going to the rural areas. I 

think this will also supplement your idea of the 'paanch' priorities though, I still 

think, it is tokenism. But, of course, this will improve your record by transferring 

the USO levy funds to the Telecom Ministry. 
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MR. CHAIRMAN : The Finance Minister to move the Appropriation 

(Vote on Account) Bill, 2003, the Appropriation Bill, 2003 and the Appropriation 

(No.2) Bill, 2003 Bills for consideration. 
SHRI JASWANT SINGH : Sir, before I do so. firstly, I would like to say that I 
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THE APPROPRIATION VOTE ON ACCOUNT BILL, 2003 

THE     MINISTER     OF     FINANCE     AND    COMPANY    

AFFAIRS (SHRI JASWANT SINGH) :  Sir, I beg to move :- 

"That the Bill to provide for the withdrawal of certain sums from and 

out of the Consolidated Fund of India for the services of a part of the 

financial year 2003-2004, as passed by Lok Sabha, be taken into 

consideration." 

the question was put and the motion was adopted. 

MR.   CHAIRMAN   :     We   shall   now  take   up  clause-by-clause 
consideration of the Bill. 

Clauses 2 to 4 and the Schedule were added to the Bill. Clause 1, the 

Enacting Formula and the Title were added to the Bill. 
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